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BEFORE THE NATIONAL GREEN TRIBUNAL,
PRINCIPAL BENCH, NEW DELHI
O.A. NO. 599 OF 2019
IN THE MATTER OF :

Bishamber Singh ... Applicant
Versus

State of Haryana .. Respondents

WRITTEN NOTE OF SUBMISSIONS ON BEHALF OF
MINERAL GRINDING UNITS SITUATED IN VILLAGE BAYAL

MOST RESPECTFULLY SHOWETH :

1. That pursuant to orders passed by this Hon’ble Tribunal,
an action taken report has been filed by the committee, wherein
it has been mentioned that Supporting carrying capacity of
Village Bayal is negative. It is submitted that the said facts
mentioned in the report are totally incorrect, misleading,
conjectural and based on no evidence. The alleged assessment
of carrying capacity has been done in a totally unscientific,
unreliable and unsystematic manner. The technique adopted by
the committee for computing the carrying capacity is totally
inaccurate, illogical and contrary to settled principles. The

alleged study has been done by totally unqualified and
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incompetent persons and not by experts, who have thorough
knowledge in respect of the subject in hand. The report is wholly
based on conjectures and surmises and does not depict the true
picture at all. Hence the said report needs to be discarded and a
scientific study needs to be undertaken by competent and
qualified person in the field, before taking any final decision.
2. That mineral grinding units are very small units, which fall
under the category of “Micro” units and a certificate to that effect
has also been given to them by the Ministry of Micro, Small and
Medium Enterprises. The following facts would show that they
are totally non polluting units and hence their operation does not
cause any harmful effect on the environment or health of the
people:-
a. As per the consent to operate granted by Haryana
State Pollution Control Board to these units, the Air
Emission parameters should be within 150 mg/m3. The
units have duly installed all the APCM as required under
law and their emission is even much lower than the

prescribed standards. As per the latest report prepared by
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the government laboratory, pursuant to inspection done by
HSPCB in April 2021 in some of the units, the SPM was
found to be around 91.6 mg/m3, which is much lower than
the prescribed standard of 150 mg/m3. Same is even lower
than the national ambient air quality standard of 100
mg/m3. Hence there is no question of any pollution being
caused by such units.

b. The process involved in the operation of such units
is totally dry. The units are totally covered units. Entire
machinery, equipments, raw material, finished product etc.
are kept in a covered shed/building and there is no scope
of any dust emitting out of it. The conveyor belts are totally
covered. The fine dust is collected in a dust collector, which
is attached with cyclone at point of disintegration and which
is also fully covered. The final product is collected in a
“hopper”, which is also totally covered. All the discharge air
emission point are covered and requisite APCM have been
installed. Hence there is no question of any air pollution

being cause by the operation of such units.
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3.

C. The production capacity of the said units is also
very less i.e. around 1-2 tonne per hour. The said units at
best can process only around 25-30 tonnes of raw material
in a day, which is less than one truck load. Thus there is
also no pollution on account of carriage of raw material to
the units and on an average only one such vehicle per day
is sufficient, that too only once a day.

d. All the units have maintained adequate green belts
around the units and all necessary measures have been
put in place to ensure that no pollution is caused due to
operation of such units.

Importantly, the issue regarding operation of mineral

grinding units across the country including Haryana is pending

before the Hon'ble Supreme Court in W.P.(C) No.110/2006. In

the said case, pursuant to the directions passed by the Hon'ble

Supreme Court, all the mineral grinding units in the State of

Haryana, including the units in question, were inspected by the

Board and an affidavit was filed by the Chairman of HSPCB

before the Hon'’ble Supreme Court to the effect that the said
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units duly fulfilled all the relevant norms and were operating in

accordance with law. The said matter is still pending
adjudication before the Hon’ble Supreme Court.
e. Furthermore the norms applicable to stone crushers are

being wrongly applied to the mineral grinding units, though there
is a vast difference between their functioning, capacity, process,

size, permissions, parameters etc. Same is demonstrated

hereinbelow:-

Particulars | Stone Crusher Mineral grinding units
_(Ep_a_city— | 200 tonnes per_ﬁou_r_ 1 1-2 tonnes per hour |
"Electricity load | 500-1000 KW | 49-100KW

SPM | 600 mg/m3 150 mg/m3 D
parameters

Investment 3-8 Cr 20-40 Lakhs N
Eateg@ | Medium Micro N

Utilization  of

Final product

Construction
activities

Water treatment plant,
RO filter etc. fertilizer,

casting industry etc.
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' Daily truck load | 200

of raw material

A perusal of the aforesaid facts makes it evident that the
mineral grinding units are very small units, which operate strictly
in accordance with law and do not cause any air pollution. The
emission from these units is below the national ambient air
quality standard. There is a vast difference between mineral
grinding units and stone crushers. Hence the directions which
may be passed in respect of stone crushers, may not be made
applicable to mineral grinding units. Moreover a scientific study
of assessment of air quality be got conducted from experts in the
field and actual position at the spot may be got verified before

passing any further directions in the matter.
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Pty Laboratory of the
= _—= H
M’ aryana State Pollution Control Board
ii_,f;- Vikas Sadan, Ist Floor, Gurgaon
‘\‘5
FORM IV (See Rule 14)
Report No. 25

Dated- 17'" April, 2021

I, hgreby, certify Fhat I Ramniwas Sharma as Board Analyst, duly appointed under sub
sect|‘on (2) of sectlo“r‘\ 29 of Air (Prevention and control of pollution) Act, 1981 (14 of 1981)
recgnv_ed on the 16 d.ay of April, 2021 from Sh. Mohit Moudgil, AEE a sample of Stack
emission of M/s Krishna Minerals, Village. Bayal, Tehshil. Nangal Choudhary
Mohindergarh c_ollected on 16/04/2021 from Stack to Mineral Grinding Section for ana|ysis’
The Sample was in a condition fit for analysis reported below:- : '

I further certify that I have analyzed the afore-menti
-mentioned sample from 16/04/2021 to
17/04/2021 and declare the result of analysis to be as follow:- ' '

ANALYSIS REPORT

1 Name of the Plant/emission source monltored  Grinding section

2 Stack Identification/Type of Chimney Stack to Mineral Grinding Section
3. Location of sampling Point As per Norms

4 Stack height (mt)

(a) From source of emission =
(b) From the roof level =

(c) From the ground level =3

S. Diameter of Stack 0.300 mtr
6. Sampling duration 30 min
7. I7roduct manufactured Minera! Grinding Powder
8. Normal operating schedule 16 hrs/day
9. Stack Temperature 38°C
10. wind condition/Direction Normal
11. Quantity of emission m3/sec 0.5681
12.  Type of fuel Electricity
RESULTS Prescribed Limit
13. suspended particulate Matter mg/ Nm3 91.6 150
14. Sulpher Dioxide mg/ Nm?3 ND -
15.  Oxides of Nitrogen ma/ Nm?3 ND s

i i i follows:

The condition of the seal, fastening and container on recelpt was as

Container had its seals foun;ied intact in order; slip on the container had the signature of the
representative of the industry and the board representative.

Signed this on 17t April, 2021

; \
Laboratory of The Bogf‘ﬁna’wgt

Haryana State Pollution Control Board
Vikas Sadan, Gurgaon

The Member Secretary

Haryana State pollution Control Board
C-11, sec.-6, panchkula (Haryana)

W v A1 I o Nd ¥V IwLI S
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P m———— Laboratory of the
&ﬁi t/iiakrglarsx‘a dState Pollution Control Board
=== s Sadan, Ist Floor, Gur

T f gaon

Report No, 24 FORM 1V (See Rule 14)

Dated- 15™ April, 2021

I, hereb

section (yz') cc?frtsifeyctitgr?tzg RfaI ':'mwas Sharma as Board Analyst, duly appointed under sub

received on the 13™ d 0 X ir (Prevention and control of pollution) Act, 1981 (14 of 1981)

ernission of M/s Haria\’é)o April, 2021 from Sh. Mohit Moudgil, AEE a sample of Stack

Mohindergarh collected o‘: 113“;-‘(;145;%2\1"::|age. Panchota, Tehsil. Nangal Choudhary,
. rom Stack t i i

The Sample was in a condition fit for analysis reported bg|:w:?ra| S s =

1 further certify that 1 have anal
yzed the afore-mentioned sample fro
15/04/2021 and declare the result of analysis to be as follow:- D

ANALYSIS REPORT

1 Name of the Plant/emission source monitored  Grinding section
2. Stack Identification/Type of Chimney Stack to Mineral Grinding Section
3. Location of sampling Point As per Norms
4. Stack height (mt)

(a) From source of emission -z

(b) From the roof level =

(c) From the ground level 11 meter
5 Diameter of Stack 0.400 mtr
6 Sampling duration 30 min
7. Product manufactured Mineral Grinding Powder
8 ,Normal operating schedule 16 hrs/day
9 / Stack Temperature 38°C
10. wind condition/Direction Normal
11. Quantity of emission m3/sec 0.6411
12. Type of fuel Electricity

RESULTS' prescribed Limit
13,  Suspended particulate Matter ma/ Nm3 72.9 | 150
14,  Sulpher Dioxide mg/ Nm? ND &

ND =5

15. Oxides of Nitrogen mg/ Nm?3

ecelpt was as follows:
ivion of the seal, fastening and contalneronr e
Conzgfngfrllglg?tns seals founded intact In order; slip on the container had the signature O

representative of the industry and the board representative. .
Signed this on 15t April, 2021

Laboratory of The
Haryana State Pollution Control Board

Vikas Sadan, Gurgaon
To

Béfd”fnfa&'ﬁt

The Member Secretary
Haryana gtate Pollution Control Board
C-11, sec.-6, panchkula (Haryana)
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Government of India 5T, 79 0 TAT TR

I THR _I_I =|I_|_§

» . k:\, O,S\:.ALEA& MEDIUM ENYERPRISES
T8, 7Y U=t eI I Wl d
Ministry of Micro, Small and Medium Enterprises

UDYAM g ¥R
REGISTRATION CERTIFICATE

Our small hands to
make you LARGE

UDYAM-HR-12-0003375

M/S SHREE SHYAM MINERALS

MICRO
MANUFACTURING
SOCIAL CATEGORY OF A
EN’]'REPI;ENE’_UR
. S.No.| Udyog Aadhaar Memorandum Unit(s) Name
NAME OF UNIT(S) 7 — — -
1 HRI12A0000304 | Shree Shyam Minerals
j Flat/Doov/Block No. Vlllage Bayal 'Name of Premises/ Bullding Bayal
1 | —— - L
Village/Town Bayal | Block Nangal Choudhary
OFFICAL ADDRESS OF ENTERPRISE  |Rond/Street/Lane ' Nizainpur Rond | City Narnaul
State ' HARYANA ,Dlsl‘rlct MAHENDRAGARH , Pin 123023
Moblle 19466045015 | Emall; " |ay9544@gmall.com
DATE OF INCORPORATION / 01/04/2015
REGISTRATION OF ENTERPRISE
DATE OF COMMENCEMENT QF 01/04/2015
PRODUCTION/BUSINESS
SNo.| NIC2Dighh | NIC 4 Digit NIC 5 Digit Activity
1 23 - 2399 - 23999 - Manufacture of other non-metallic mineral products n.e.c. (Includes :Mnnul'nc(uring
| Manufacture | Manufacture | asbestos yarn and fabric, and articles of asbestos yarn and fabric such us
| of other non- | of other non- | clothing, headgear, footwear, cord, string, paper o felt; frictlon materlal with g
NATIONAL INDUSTRY metalllc metallic basls of asbestos or other mineral sul or of cellulose including
CLASSIFICATION CODE(S) mineral mineral artlcles such as friction muterialy mineral lsulating miterial (slag wool,
products products rockwool and similer mineral wools, exfolinted vermiculite, expanded elays and
newe, similar insulating material); products of gliss woo) for heatnsulating; wrticles of
asphalt or of similar materlal (e.gi. coal tar pltch), aypaum and articles of other ’
| mineral substances) |
DATE OF UDYAM REGISTRATION 12/10/2021

" In case ol graduation (upward/reverse) ol status ol an enlerprise,

the benefit ot the Government Schemes will be availed as per the provisions of Notification No. 8,0, 211%(E) dated
26.06.2020 issued by the Mo MSME,

Disclamer: This is computer generated statement, no stgnadure sequired. Printed from hitp: udyanregrstalion gov in & Date of printing:- 12/10/2021

For any assistance, you may contact:

1. District Industries Centre:  Narnaul ( HARYANA )

2, MSME-DI: KARNAL (IIARYAN v ) ot BE A -
S CHAMPION
with the
Ministry of

MSME




FAPT AT Udyog Aadhaar

[Type of Entorprise [Micro _|{Small [[Medium
[Manvfacturing & Ifc
[Services — b \E \IF
|UAM No. l R12A0000307

Udyog Aadhaar Registration Certificate

LQdyog Aadhaar Number HR12A0000307
ame of Enterprise JAI DEVI MINERALS =
Location of Plant Details
SN[ FlatiDoor/Block No. Name of Premises/Bullding Village | Road/Street! Lane | Areallocality Clty Pin State District
(L_IVillage Bayal Bayal [NEzampur Road Bayal |Bayal Hamnaul |123023 |HARYANA [MAHENDRAGARH
Offictal Address of Er_\lerprise VILLAGE BAYAL
District MAHENDRAGARH State HARYANA PIN 123023
Mobile No: 0416114550 Emajl: meghshyam749@gmall.oom
Date of commencement 11/11/2008
Major Activity MANUFACTURING
Enterprise Type Micro
Previous Registration detalls-f any
National induslry Clagsification Code
W= - = B e in o= T "/1’—_-_
SN NIC 2 Digit | NIC 4 Digit NIC'5 Riglg Code ., Activity w%
23 - ﬁ::u}act e 23909 - Manufacture of other non-metallic mineral products n.e.c. (includes asbesib_s yarn and fabric, and articles of
Manufacture} « ciner asbestos yarn and fabric such as clothing, headgear, footwear, cord, string, paper ¢ -felt; friction material with @ basis of
of other non-metallic asbestos or other mineral subslances or of cellulose Including unmounied articles #lich as friction material; mineral Manufacturing
mineral insulating material (slag wool, rackwool and similar migeral wools, exfoliated vermiculite, expanded clays and similar
insulating matarial); products of glass wool for heat-insulating; articles of asphalt or of similar material (e.g. coal tar piteh), |

products
[n.e.c.

Acknowledgement Date of Filing 21/06/2017 14/08/2019
Disclaimer: This is computer generated statement, no signature required. :

—, k Printed from udyogaadhaar.gov.ln
fiyMsme Mobile App (Beta Version) is available now for download. mmmy,gmmﬂmmﬁmﬂ@mﬁgﬂmmy msimne

gypsum and articles of other mineral substances)

e et

Dre of Printing

5| FRINT




prs of Enterprise [Micro |[Small |[Medium
[

Manufacturing {a |[E lc
[Services _|Ip IlE _IF
UAM No. ' ||[HR12A0000311
i
Udyog Aadhaar Registration Certificate
Udyog Aadhaar Number HR12A0000311
Name of Enterprise SANTOSH MINERALS INDUSTRIES
Location of Plant Details
SN| Flat/Door/Block No. | Namie of Premises/B ullding Village Road/Street/ Lane | Area/Locality | City Pin State District
1 |Village Bayal |Bayal Nizampur Road Bayal _|Bayal Narnaul [123023 |HARYANA |MAHENDRAGARH
Nificial Address of Enterprise VILLAGE BAYAL
District MAHENDRAGARH State HARYANA PIN 123023
Mobile No: 8930956500 Email: deshrajp@gmail.com '
‘Date of commencement 01/07/2010
Major Aclivity MANUFACTURING
Enterprise Type Micro
Previous Registratl?n detalls-if any
National Industry Classification Code
SN[ NIC 2 Digit | NIC 4 Digit| NIC 6 Digit Code' Activity Type
23 - ﬁagngu;acmre 23999 - Manufacture of other non-metallic mineral products n.e.c. (includes asbestos yarn and fabrlc, and articles of
Manufacture bt othr asbeslos yarn and fabric such as clothing, headgear, footwear, cord, string, paper o felt; friction material with a basis of
1 [ofother | etaliic [EsPestos or other mineral substances or of cellulose Including unmounted articles such as friction material; mineral Manufacturin
non-metaliic| - insulating material (slag wool, rockwool and similar mineral wools, exfollated vermicuiite, expanded clays and slmilar g
mineral - insulating matertal); products of glass weol for heat-insulaling; articles of asphalt or of similar material (e.9. coal tar pitch),
L products ﬁ B gypsum and drticles of olher mineral substances)
Acknowledgement Date of Filing 21/05/2017 Date of Printing - 13/08/2019

Disclaimer: This is computer generated statement, no signature required.
Printed from udyogaadhaar.gov.in

“yMsme Mablle App (Beta Version) is available now for download. mmmy‘gmgwgﬁ@pps[ggjgils?'d=m§me,mym§mg

(=] Fri B
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&

Haryana Udhyam Memorandum

Government of Haryana

Enterrise Details

_‘Hasyana Udhyam Number |HPM2MBALO1

M Q[erprise. Nar.ﬁe h =B KRISHNA M!NERA_LS_ X

| nlerp.rise Type ” . | o I;lv_Pw-omm: '
Size of E:nte‘rpl ise _ | I\/Ilf RG =

1 '\1ajor Activity i ” _SeFVICP | A

| —_— = L T

VILLAGE BAYAL.MAIN ROAD NEAR PETRQOL PUMP.VILLAGE
Hagistered Address !BAYAL

’MAHENDRA(;AR’H HARYANA Fn(ila Pin- 12'3001

agistered Under No Record Found

| N5 of Umts I Haryana !

e L e ol

ST No. (Ifﬂuplu 1b|e) OGBORF’A?%M 1ZX

|al CIaSS|f|cat|on Code

Section Division .Gfoup CI<. 5 nug)—x.,.las:v-
1 T

23999-Manufacture of other non-metallic mineral
1

l | products n.e.c. (includes asbestos yarn and fabric,

|

|

|

and articles of asbestos yarn and fabric such as
clothing, headgear. footwear, cord. string, puper o

‘Group-239- | 2399- . ‘ . ;
felt: fnction material with a basis of asbestos or

Manufacivre | Manufaclore

| Division-23-

Manufacture 1 - other mineral substances or of cellulose including
) ) = ) O non- O tthes sion- ) . . [
Sectinon.d of other non- . ] dnmounted articles such as friction material:
. _ , metaltic melallic ‘ . , X
Manufacturing | metallic | mi | . | mineral insulating material (siag wool, rockwool
| minera minera ) ) : N
mineral ' | and similar mineral wools, exfoliated vermictilite,
products | procducts | o S :
products vipasded clays «nd similar msulating materal); |
n.e.c. nec . , , '
{ products of glass wool for heat-insulating; articles |

ofasphalt or of similar material (e.q. coal tar
ailchr gypsum and articles of other mineral |
substs lﬂ(f‘S) ||

Un|t BEYETS : : |
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MILLAGE BAYAL ,MAIN ROAD NEAR PETROL

|1 §KR?SHNA MINERALS-HQ IO F
[\/ILLAGE BAYAL

] Nangal Chaudhary, MAHENDRAGARH-123001

| Authorised Person Details

— = —— = W
Sr.No |Name | Designation | Email

L*. ]KAMAL AGGARWAL I preprietor ‘ krishnaminerals27 @gmail.com

This is a computer generated form, no signature is required. The information presented is

based on the data submitted by the enterprise on Haryana Udhyam Memorandum web portal
(http://harudhyam.edisha.gov.in/)
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5 HARYANASTATE POLLUTION CONTROL 3.4

BT BOARD R !
MSPLL Lala Nemi Chand Singhal Enc.Sohna Road, e
Near Hanuman Mandir,Dharuhera
Ph. 01274-244440-41(0)
E-mail: hspcb.pki@sify.com
No. HSPC1/Consent/ : 313118818MAHCTOA5033283 Dated:18/02/2018
To.

M/s :Santosh minerals industry
Vill. Bayal Narnaul

Subject: Grant of consent ft;:éﬁéfétéiféM/s-Séﬁtoshminerals industry.
Plcase refer to your application 1n0..5033283 received on dated 2018-01-26 in regional
office Dharuhera. With reference to your above application for consent to operate,M/s Santosh

w minerals industry is here by granted consent as per following specification/Terms and
conditions.
Consent Under ATR
Period of consent 01/04£2018's 31/03/2023
Industry Type _ D_ry_Coalﬂpro;c_c;:s.sir'_l_g. mineral processing, industries involving ore
' . sintering, pelletisating, grinding & pulverization
Category ORANGE j

Investmen!(In Lakh) 16.7000008
Total Land Area(Sq.| 3500.0

meter)

Total Builtup Area(Sq.| 2000.0

meter)
| Quantity of effluent ;

L' Tradesss 0.0 KTL/Day | '
2. Domestic 0.2 KL/Day

Number of vutlets 1.0

Mode of discharge

1. Domestic Septic Tank

2. Trade ol

Domestic iifluent Parameters
[ 1.NA

Trade Efttacnt Parameters =
1. NA

| Number of sfacks |

Height of viuek o
1. ATV vt HED TO| 11 METER

[ 150 mg/m3

L. SPM
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Producgl)_e_!z'ﬂg_ls__
1. ALL KiIND OF
MINERAL. P_OWDER

Capacity of hoiler

30 Metric Tonnes/day

1. NA > l Ton/hr

Type of Furnace

I.NA 'O

Type of Fuel

1. Electricity [82.5 Kilowatt/day

Raw Material Details

SMALL SIZE STONE |30 Metric Tonnes/Day
[BOULDERS

Regional Officer, Dharuhera
Haryana State Pollution Control Board,
Terms and conditions

I The applicants shall maintain good house keeping both within factory and in the premises.
All hose pipelines values‘,'stérég’:e' tanks etc. shall be leak proof. In plant allowable pollutants
levels, if specified by State: Ed‘a?d’ glip!?lq g, mief strictly.

2. The ap})ilelllL’COIDpafly_ S, ;a,l;i_ (,Omp|y'W1[hﬂlldCdII'y out directive/orders issued by the Board
in fhis consent order at all subsequent times without negligence of his /its part. The
applicant/company shall be liable for such legal action against him as per provision of the
law/act in case of violation of any order/directives. Issued at any time and or non compliance
of the terms and conditions of his consent order.

3. The applicant shall make an application for grant of consent at least 90 days before the date
of expiry of this consent. ! | '

4 Necessary fee as prescribed for obtaining renewal consent shall be paid by the applicant
alongwith the consent application, ;

5. If due to any technological imp'roven_;efht or otherwise this Board is of opinion that all or any
of the conditions referred to above required variation (including the change of any control
equipment either in whole or in part) this Board shall after giving the applicant an opportunity
of being heard vary all or such condition and there upon the applicant shall be bound to comply
with the conditions so varied.

6. The industry shall provide adequate arran gement for fighting the accidental leakages,
discharge of any pollutants gas/liquids from the vessels, mechanical equipment etc. which are
likely to cause environment pollution.

7. The indu~irv shall comply noise pollution (Regulation and control) Rules, 2000.

8. The industry shall comply all the direction/Rules/Instructions as may be issued by the
MOEF/CPCR/HSPCB from time to time.

estnily

9. The indusuy shall ensure that various characteristics of the effluents remain within the
tolerance finiiis as specified in EPA Standard and as amended from time to time and at no time
the concentaiion of any characteristics should exceed these limits for discharge.

10. The indgiviry would unmediately submit the revised application to the Board in the event of
any change in the raw material in process, mode of treatment/discharge of effluent. In case of
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== HARYANA STATE POLLUTION CONTROL 0

—

NSPER Lala Nemi Chand Singhal Enc.Sohna Road, Near wewssinnie

Hanuman Mandir,Dharuhera Ph. 01274-244440-

41(0) Email:- hspcbrodr@gmail.com
E-mail: hspch@hry.nic.in

No. HSPCB/Consent/: 313118821IMAHCTOA10936103 Dated:19/04/2021

To.
M/s :Shri Vishwakarma Mineral Products
Vill. Bayal, Tehsil- Nangal Choudhary, Distt. Mahendragarh, Haryana

Subject: Grant of consent to operate to M/s Shri Vishwakarma Mineral Products.

Please refer to your application no. 10936103 received on dated 2021-03-24 in
regional office Dharuhera. With reference to your above application for consent to operate,M/s
Shri Vishwakarma Mineral Products is here by granted consent as per following
specification/Terms and conditions.

Ensent Under AIR

Period of consent 01/04/2021 - 31/03/2026

Industry Type Dry coal processing, mineral processing, industries involving ore
s sintering, pelletisating, grinding & pulverization

bategory ORANGE

Investment(In Lakh) 67.0

Total Land Area(Sq.| 2883.0

meter)

Total Builtup Area(Sq.| 1400.0

meter) ]
Quantity of effluent

1. Trade 0.0 KL/Day

2. Domestic 0.5 KL/Day —— B

Number of outlets 1.0

Mode of discharge

1. Domestic septik tank

2. Trade

Domestic Effluent Parametefs

1N R

Trade Effluent Parameters

1. NA r - -

N_uﬂbegfsta_cks_ JJ - e
Height of stack

I. Mineral Grinding[ll Meter
stack |

Emission parameters

. SPM _ | 150 micro gm/m3
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| Product Details S —

1. ALL KIND 0S40 Metric Tonnes/day
MINERAL POWDER

Capacity of boiler

1.N.A I Ton/hr
Type of Furnace

1.N.A ‘

Type of Fuel

| 1. Electricity ‘ Kilowatt/day
Raw Material Details Ll
Stone Lumps 40 Metric Tonnes/Day

Regional Officer, Dharuhera
Haryana State Pollution Control Board,
Terms and conditions

1. The applicants shall maintain good house keeping both within factory and in the premises.
All hose pipelines values, storage tanks etc. shall be leak proof. In plant allowable pollutants
levels, if specified by State Board should be met strictly.

2. The applicant/company shall comply with and carry out directive/orders issued by the Board
in this consent order at all subsequent times without negligence of his /its part. The
épplicant/company shall be liable for such legal action against him as per provision of the
law/act in case of violation of any order/directives. Issued at any time and or non ¢compliance
of the terms and conditions of his consent order.

3. The applicant shall make an application for grant of consent at least 90 days before the date
of expiry of this consent.

4. Necessary fee as prescribed for obtaining renewal consent shall be paid by the applicant
alongwith the consent application.

5. If due to any technological improvement or otherwise this Board is of opinion that all or any
of the conditions referred to above required variation (including the change of any control
equipment either in whole or in part) this Board shall after giving the applicant an opportunity
of being heard vary all or such condition and there upon the applicant shall be bound to comply
with the conditions so varied.

6. The industry shall provide adequate arrangement for fighting the accidental leakages,
discharge of any pollutants gas/liquids from the vessels, mechanical equipment etc. which are
likely to cause environment pollution.

7. The industry shall comply noise pollution (Regulation and control) Rules, 2000.

8. The industry shall comply all the direction/Rules/Instructions as may be issued by the
MOEF/CPCB/HSPCB from time to time.

9. The industry shall ensure that various characteristics of the etfluents remain within the
lolerance limits as specificd in EPA Standard and as amended from time to time and at no time
the concentration of any characteristics should exceed these Limits for discharge.

10. The industry would immediately submit the revised application to the Board in the event of
any change in the raw material in process, mode of treatment/discharge of effluent. In case of
change of process at any stage during the consent period, the industry shall submit fresh
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consent application alongwith the consent to operate fee, if found due, which may be on any
account and that shall be paid by the industry and the industry would immediately submit the
consent application to the Board in the event of any change during the year in the raw material,
quantity, quality of the effluent, mode of discharge, treatment facilities etc.
I'l. The officer/official of the Board shall reserve the right to access for the inspection of the
industry in connection with the various process and the treatment facilities. The consent to
operate is subject to review by the Board at any time,
[2. Permissible limits for any pollutants mentioned in the consent to operate order should not
exceed the concentration permitted in the effluent by the Board.
I3. The industry shall pay the balance fee, in case it is found due from the industry at any time
later on.
14. If the industry fails to adhere to any of the conditions of this consent to operate order, the
consent to operate so granted shall automatically lapse.
15. If the industry is closed temporarily at its own, they shall inform the Board and obtain
permission before restart of the unit.
16. The industry shall comply all the Directions/ Rules/Instructions issued from time to time by
the Board.

Specific Conditions :

L. Unit will strictly comply with the Guidelines issued for Mineral Grinding units issued by
the CPCB and will maintain & operate its APCM regularly. 2 Unit will apply for CTO at least
90 days before expiry of this consent period 3 Unit will submit fresh analysis report under Air
Emission / Noise rules every year & will abide all the terms and conditions of the Board
please. 4. This CTO is prejudice to any action under the provisions of applicable laws / acts /
notification / courts order to be taken in respect of any violation at any stage without any claim
of the unit. If the unit fails to comply the provisions/conditions of CTO, various applicable
provisions of concerned departments / agencies / authorities, Mo W

KULDEEP SINGH ser

Date: 2021.04.19 09:48:35 +05'3

Regional Officer, Dharuhera
Haryana State Pollution Control Board,
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Before the Hon’ble Supreme Court of 1ngj,
New Delhi

Writ Potltion (Civi) No, 110/200 LanTL

-

tt f:-
LIL.FM—M*‘ ero

L

b

z

peoples Rights and Social Resource Center & 0%, -

*{‘tﬂ ] < | q::'

Applicant
Versus

Union of India & Ors,
....Respondents

Affidavit of Shrikant  Walgad,
Chairman, Haryana State Pollution
Control Board in compliance of
order dated 23.08.2016.

Most Respectfully Showeth:

~ I, Shrikant Walgad, Chairman, Haryan.a State Pollution
Control Board do hereby solemnly affirm and declare as -
under:

I. That the above said application is pending for heanng

! on 29.11.2016 before this Honble Court.

2. That this Honble Court has passed the direczicns i
this matter on 23.08.2016 and the relevant part of 2
said directions related to Harvana

Contrnl Board is as under:




)

n (\’b

“The Chatrman of the State Pollution Cont;%qL Board
are directed to inspect the quartz grindir‘ig*unﬁ
IS

within a period of 3 weeks from today and See“';_

whether the deficiencies pointed out by the CpcB
in respect of such units in the state of Gujarat are
there in the units in the respective state.

They may also, in the process of inspection, see
whether there is any mandatory requirement to be

satisfied in the matter of pollution.

Based on the inspection report, directions shall be
issued to the units concerned regarding the
mandatory compliance of the said statutory
parameters, giving them a month time for
compliance.

After a month of issuance of such directions the
Chairman of the State Pollution Control Board
concerned shall personally pisit the unit o see
whether the directions have been complied with or
not and if not, steps shall be taken forthwith to
close down such units which have not comphied
with the directipn’s issued by the Board.
Thereafter, the Chairman of the Siate Pollution
Control Board concerned shall submit a report 0
the Court w.r.t directions issued thereafier and he
action taken in case of non compliance- An affidavt
by the Chairman soncerned of each swaze sRaZ be
submitted within a period of 10 weeks from 3%
In case the affidavit as above are not [ZeC 2

crnaly DTESE-
respective chairman shall be perseniz :

1 e Dt 2
before this Court on his own expense o

hearing aﬁeT 10 weeks.'

e

a0
’
“

246

\|



Court.on 23.08.2016, it ;g Submitted that there are 50

quartz grinding units in Haryang located at Narnaul, in
pam 1Ll

District Mohindergarh, list of which is agf{&"}{% Cai‘{l'ﬁ‘
, , . ...I

LY

&

Annexure- R-1, { s e 7-\_,_‘%"1
“\‘%4 E o . -;: ':

8 ;

IR T
That the Haryana State Pollution Control B\oaﬁg"ﬁas

already prepared the guidelines for the minera]
grinding units to contro] air pollution which were

issued vide order Endst. No. HSPCB/PLG-74/3S-60

Dated 02.04.2012 copy of which is being annexed

herewith as Annexure-R-2.

That all the 50 quartz grinding units were got inspected
on 01.10.2016 by the 5 teams of officers of the Board
constituted by the unc'!ersighed and al] these units were
found non complying with the recommendations made
by Central Pollution Control Board (CPCB) for contro!

of Air Pollution in quartz grinding units as menzoned |
in the above said order dated 23.08.2016 of thi ;

Hon'ble Court,

That directions under section 31 A of Air {Prevendcxn -
and Control of Pollution) Act, 1981 were issued co

-

06.10.2016 to all the above said 30 non compiving

247
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quartz grinding units in pursuance of the opder

ileee]
3.08.2016 of this Hon'ble Coyry lo comply with 11

recommendations of Central Pollution Contryle

'['IIH r(‘,‘-r),
within 30 days, /_‘ i 4"".,.1
,}t»-f/) T‘ ':

.v i'I.T r
., )
That out of the above said 50 quartz grinding umm%. K

undersigned had also visited 5 units on 07.10. 2016

and scnsitized them to make the compliance of all the

recommendations made by CPCB. Further, the

undersigned had also taken up tﬁe matter with the
association of quartz grinding units during the
inspection on 07.10.2016 and it was made aware of the
directions of this Hon'ble Court regarding compliance of
the recommendations of CPCB to control the air
pollution from the quartz grinding units and
consequences to face'in the event of non compliance
and implementation of the same within the stpulated

time period of 30 days.

That all the 50 quartz grinding units have again been
inspected on 14.11.2016 and 15.11.2016 to ascestawn
the status regarding compliance of the CPCB directiens
and out of these 50 units, 37 units have been S

- & 3 '\8 ‘\':,.‘,,: - 1».;
co ‘ A mendations of CP
mplying with the recom

|
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" QPTH Co
oy @ ’:’fm
: i e
its have failed to , Qe N
13 Ui comply and “mplemem the 3,
. » <, &
CPCB recommendations. : 16' -:1; _z:-.;
i =,

The closure orders have been issued aghins( the
13 units which were found non-complying with the
rccommcndations of CPCB. The unit-wise status report in

(his regard is being annexed herewith as Annexure-R-3.

The above noted facts are placed for kind consideration of
2 this Hon’ble Court.

Place: Panchkula De
Date: 22.11.2016

nent

Verification:

The above named deponent do hereby verify that the

contents of above affidavit are true and correct to best of my

knowledge and information derived from official record. No

- _.;"‘ﬁ —

part of the same is false .and nothing has been concealed
there from.

VERIFIED ON THIS THE 22¢ DAY OF NOVEMBER. 2015 AT

PANCHKULA
gl
Place: Panchkula ﬁgpo:-.cr.t
Date: 22.11.2016 L .
3
' i//; P _-z.'z.-—//r/j . \’U\_ ; ;
S S i Bt L i - -
%/p‘/ L/ﬁ B Rrih TR S P
' & .‘1;‘
4y 7;/' (.'7»]")/\
e ﬂf"‘f}/'m/‘—ﬂ”””'g
A~ 59y ATrEsveD
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Inspection report of the quartz grinding units with regnrd to the wiutug of
compliance of directions/recommendntions  of  Honu'lis Hugrome

Court/CPCB.
1. | Name and Address of the unit Khagondra Minerals, VIl Buysl,
Narnaul
2. | Date of inapection .
R RN

5. | Status of compliance of N
directions/recommendations of
Hon'ble Supreme Court/CPCB:-

i. Adequate  proviso of dust
extraction system shall be made
at potentind sources:

a) jaw crusher hopper Mes
b) transfer points of materials 1y
from conveyer belt
¢) disintegrator e
d) transfer points of materials '
from bucket elevators to other | MF -prlicehlo
plant equipment
¢} rotary screens ~ @)

ii. The height off stack shall be Yas
maintained minimum 2 meter
above the roof level as
prescribed by Board,

iii. Sheds provided for plant "
process machincrics shall be 7)
closcd properly and provision

': ? ' closed circuit television (CCTV) M en

camera shall be made rather
than keeping small openings in
shed for frequent observations.

iv. The internal roads shall be Ten
made of bitumen/concrete to
reduce the fugitive emission by

‘- vehicle moment with proper
cleaning and vetting
mechanism.

v, Provision of green belt shall be

made along the periphery of the Te)
individual unit.
vi, Provision shall be made for
‘/e/;

[ systemic water sprinkling at
| places of dust gencration to |
| reduce the fugitive emission
| . and records of water utilization |
' | shall be maintained. !
vii. The telescopic suits / any other | Yoy

system shall be adopted to}

reduce the fugitive cmission . :
! while loading the products into |
' trucks /fine dust in the bags. |
rit, Provision of personal protective |
C cquipment (dust mask, helmet, | 1L
: salety shoes, goggles, ear plugs) |
and utilization hy all the
warkers during operation of the
| plant shall be ensured.




xi,

The unit shall ensure
Environmental monitoring and
submission of reports to 3PCB
at regular intervals,

The  housckeeping  shall  be
improved.

The units shall submit a time
bound action plan to comply

with the above measures within
30 days.

6. | Status of consent to opcrate

7. | Remarks if any

For 11 - M o -

%’ [ Y1/ b

Signature with Name & Designation
of the representative of unit

Officials of inspection team.

Signature
!

Dot K

Ma/k

¢ etk mewdgil, P

te)

e —
shrtkan-/:f' Waigad




o

off

Inspection report of the quartz grinding units with regard to the status of

compliance of

Court/CPCB.

1.

Name and Address of the unit

Date of inspection

dircctions/recomme ndations

of Hon'ble Supreme

.
Rathi Mineral & Chemlcals, Bayal,

Narnau]

\f-n - 50

Status of compliance of
directions/recommendations of
Hon'ble Supreme Court/CPCB:-

i. Adequnte proviso of dust
extraction system shall be made
at potentinl sources:

a) jaw crusher hopper

b) transfer points of materials
from conveyer belt

c) disintegrator

d) transfer points of materials
from bucket clevators to other
plant equipment

¢) rotary screens

. The height off stack shall be
maintained minimum 2 meter
above the roof level as
prescribed by Board,

lii. Sheds provided for plant
process machineries shall be
closed properly and provision
closed circuit television (CCTV)
camera shall be made rather
than keeping small openings in
shed for frequent observations.

iv. The internal roads shall be
made of bitumen/concrete to
reduce the fugitive emisgion by
vehicle moment with proper
cleaning and vetting
mechanism,

v. Provision of green belt shall be
made along the periphery of the
individual unit,

vi. Provision shall be made for
systemic water sprinkling at
places of dust generation to
reduce the fugitive emission
and records of water utilization

shall be maintained.

“ii. The telescopic suits / any other |
to |

systcm shall be adopted
reduce the fugitive cmission |
while loading the products into
trucks /fine dust in the bags.

1l Prevision of personal protective |
equipment (dust mask, helmet,
walety shess, goggles, car plugs)
and utilization by all the
unrkers during operation of the
plant shall be ensured.

Se
Tey
Ve
e

T
e

Tes

Ye)

s
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pio)

ey
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L

252



ix. The unit shall ensure
Environmental monitoring and Ney)
submission of reports to [dPCB
at regular intervals.

x. The housekeeping shall be e
improved. '

xi. The units shall submit a time
bound action plan to comply

_ =
with the above measures within
30 days.

6. | Stntus of consent to operate (yvonteoh

7. | Remarks if any

pr

Signature with Name & Designation
of the representative of unit
ek, AR (i K 4

(AT LGRS A0

sarhidiie)

Officials of inspection team.

S’ignature

QM lorgp— M

L)

s

[N

Mebk endgh, AEE

S

Ch

i

nt Walgad
an, HSPCB
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Inspection roport of the quartz grinding unita with regard 1o the status f
: ! (4}

complinnce of diroctions/recommendatlons
Court/CPCB,
1. [ Name and Address of the unit

2. | Date of inspection it
fl1 ~1 .
5. | Statun of compliance of
directions/recommendations of
Hon'ble Bupreme Court/CPCB:-
I. Adequate  proviso of dusl

cxtruction sysiem shall be made
AL potential sources:
a) jaw crusher hopper
b) transfer points of materiols
from conveyer belt
c) disintegrator
d} transfer points of materials
from bucket clevators to other
plant cquipment
' ¢) rotary screens
ii. The height off stack shall be
maintained minimum 2 meter

above the roof level ay
 prescribed by Board. |
iii. Sheds provided for plant

| process machineries shall be |
' closed properly and pravision
closed circuit television (CCTV)
camera shall be made rather
than keeping small openings in |
shed for frequent observations. l
iv. The intermal roads shall be
made of bitumen/concrete to
reduce the fugitive emission by
vehicle moment with proper |
cleaning and vetting |
[ mechanism.
' v. Provision of green belt shall be
' made along the periphery of the |
individual unit. |
vi., Provision shall be made for |
systemic water sprinkling at!
places of dust generation to:
reduce the fugitive emission
and records of water utilization
{ shall be maintained. "
vii, The telescopic suits / any othcr‘
system shall be adopted m|
reduce the fugitive emission |
while loading the products into |
trucks /fine dust in the bags.
Provision of persnnal protective '
cquipment (dust mask, helmet,
safety shoes, goggles, ear plugs)
and utihzation by all  the
workers during operation aof the
__plant shall be ensured

l. e
.

Nee.

Ye £

Je &

Yecg .

Jes

Ses

Tex

Yesk

Jes

Tes

A
Jes

of Non'hle Bupromae

Doopuk Minsrals, VIIl- Buyu)
Narnanl, M/ gurh .

Nor a,}:rF/:’c..ab/e_ .
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ix. The' unit shall ensure
Environmental monitoring and
submission of reports to QPCB
at regular intervals,

X. The housckeeping shall be
improved.,

xi. The units shall submit a time
bound action plan to comply

with the above measures within
30 days.

'1
|
|
Jes [

6. | Status of consent to operate

G LT }Z’(,

7. | Remarks if any

Ags FTX

Signature wltﬁ)Nnmc & Deslgnation
of the reprcsc\r}‘tntlvc:ofnuqit

WM S,
L

Officials of inspection team.

Si/gnature

Shrika algad
Chairman, HSPCB

!



Inspection report of the quartz grindlng units with re
compliance of directions/recommendations of Hon'hle

{

gurd (o the atatys of
Hupreme

Court/CPCB.
| Name and Address of the unit | Bulaji Minoraly Co., Vill. Buysi
Narnaul ) i
. | Date of inspection -
Mooy
| = i
Status of compliance of
directions /recommendations | of
Honble Supreme Court/CPCB:-
i. Adequnte  proviso of dust
extruction system shall be made
at potentinl sources:
a) jaw crusher hopper i
b) transfer points of materials
from conveyer belt Yoy
¢) disintegrator Y29

| vi.

il

e

ii.

iif.

d} transfer points of materials
from bucket elevators to other
plant cquipment

¢) rotary screens

The height off stack shall be
maintaincd minimum 2 meter
above the roof level as
prescribed by Board.

Sheds provided for plant
process machincrics shall be
closed properly and provision

Nt cobip

749

e

72y

closed circuit television (CCTV) '-) 7€y

camera shall be made rather
than kecping small openings in
shed for frequent observations.
The internal roads shall be
made of bitumen/concrete to
reduce the fugitive cmission by
vehicle moment with proper
cleaning and vetting 1
mechanism. i
Provision of green belt shall be |
made along the periphery of the [
individual unit. |
Provision shall be made l’or|
systemic water sprinkling at |
places of dust gencration to
reduce the fugitive ecmission |
and records of water utilization |
shall be maintained.

The telescopic auits / any aother
system shall be adopted to

reduce the fugitive cmission .
while loading the products into |

trucks /line dust in the bags.
Provision of personal protective
equipment (dust mask, helmet,
salety shons, gogales, rar plugs)
and  utizaton by all the
worrers duning operatisn of the
_piant shali te ensured

7¢

T

¢y

gl



X,

XI.

R

The unit shall ensure
Environmental monitoring and
submission of reports to KpcB
at regular intervals.
The housckeeping
improved.

The units shall submit a time
bound action plan to comply
with the nbove measures within

shall be

e

ves

O.

Status of consent to operate

30 days.

CIY“O&M

Remarks il any

Signature with Name & Designation
of the representative of unit

TR wrET hrremn warn, e

S ondef KU
o=

~

Officials of inspection team.

Sigz}naturc

-

ﬁ*ﬁj
N Rads

=4
%

( tie 'rﬂ.,f_ /J/.‘ﬁ ﬁ;jj //f.‘ f/

o

[
Shrikant Walgad
Chairm¥n, HSPCB
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Inapuotion report of the quarz grinding wiiile withi t8peEd by 1hs slaluy of
compllunce of dircotlonn/recommendnt iy . i
Court/CPcCH,

1] Murne and Addrens of the unit

iii,

i,

“/1l.

~
w

Dote of inspeection

Htntun of
ditections/recommendntions of
Hon'hle Supreme Court/CPCH:-

camplinnce of

Adequate  provise  of  dust
extraction nyutem ghnll be made
at potental sourcey:
) jnw crusher hopper
b) trannler points of mnaterinls
from conveyer hely
c) disinteyrntar
d) transfer pointa of materlals
from bucket elevators to other
plant equipment
c) rotary screensy
The height off stnck sholl be
maintained minimum 2 meter
ohove the  roof level as
prescribed by Boord.
Sheds  provided  for  plant |
process machineries sholl be
closed properly and provision
cloaed circuit television (CCTV)
camera shuall be made rather
than keceping small openings in
shed for frcquent observations,
The internal roads shall be |
made of bitumen/concrete to |
reduce the fugitive emission by}
vchicle moment with proper
cleaning and vetting |
mechanism. |
Provision of green belt shall be !
made along the periphery of the 5
individual unit. '
Provision shall be made for!
systemic  water sprinkling at
places of dust generation to
rrduce  the  fugitive emission

and records of water utilization

shall br maintained.

The telescopic suits / any other
system shall be adopted o
reduce  the  fugitive emission .
while Inading the products into
1runvs /fine dussin the boags,
Prorisiun of prrsonal protective
rouipmant (dust mask, helmet,

rllln wdan
wlrty shors, goggies, et plugs)
srd  wtilzation oy oaib the
wrremrs Aunng operation ol fhe

PO I A PR AT ;

Y-

'f 2.9

Ve

tr}

Hun'his

el

Ty

Bupreme

Alny Minetnia Cri., ilweswol taud,
Bayal, Hasnnnl

258



‘> ix. The unit shall  ensure
Environmental monitoring and
submission of reports to FPCB

at regular intervals.

x. The housckeeping shall be
improved.

xi. The units shall submit a time
bound action plan to comply
with the above measures within
30 days.

Z

\,.g )

6. | Status of consent to operate

Ci wa{'(((

7. | Remarks if any

Slgnature with mjglslgnntlon

of the rtzg:;c‘:sentativg’i% uljt

1
14'

U A

Officials of inspection team.

/Signature

il
B

i :
¢ AL "““‘A‘r" Figé}

e
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Inspection report of the quartz grinding units wigp regard to the statun of
compllance of dlrcctions/rccommcndnt!ons of  Hon’ble

Bupreme
Court/CPCB.

[ I. [ Name and Address of the unit Snn-tht;aii“Miil_érlil-tl‘;
| Narnau)

| 2. | Date of inspection

|

VPO-Ruya),

Per- - ."’-»JN_,

3 _-_‘_‘—‘-——_.__,.._
5. | Suius of compliance of

directions/recommendations of
Hon'hle Supreme Court/CPCB:-

I Adequate  proviso  of dust
extraction system shall be made
at potential sources:

a) jaw crusher hopper 1eh |
b) transfer points of materials %
from conveyer belt '
¢) disintegrator ~1 e
d) transfer points of materials Yen
from bucket elevators to other
plant equipment
€] rotary screens Med

ii. The height off stack shall be
maintained minimum 2 meter e
above the roof Ileve] as
prescribed by Board.

iii. Sheds provided for plant
Process machineries shall be Tes

closed properly and provision

i closed circuit television (CCTV) L5, 7
camera shall be made rather |
than kecping small openings in
shed for frequent observations.

iv. The internal roads shall be
made of bitumen/concrete to Tes
reduce the fugitive emission by
vehicle moment with proper
cleaning and vetting
mechanism,

v. Provision of green belt shall be e
made along the periphery of the
individual unit,

vi. Provision shall be made for ve
systemic water sprinkling at >

| , places of dust generation to
: reduce the fugitive emission

[ and records of water utilization

P shall be maintained.

Y. The telescopic sujts / any other | ey
| System  shall be adopted to |

' i reduce the fugitive emission

while loading the products into |
trucks /fine dust in the bags. |
/il Provision of personal protective | e
cquipment (dust mask, helmet, |
salety shoes, goggles, car plugs) |
f and  utilization by all the|

! workers during operation of the |

. Plant shall be ensured. i

D

$

v



. iX. The unit shall  ensure

\ Environmental monitoring and
submission of reports to BPCB
at regular intervals,

X. The housekeeping shall be
improved.

xi. The units shall submit a time
bound action plan to comply
with the above measures within
30 days.

\f )

Yen

6. | Status of consent to operate |

7. | Remarks if any

Bl

\’—-Q///J/,f/ %\—cﬂovw

Signaturc with Name & Designation
of the represcntative of unit

\14.]]"2”6

Officials of inspection team.

Silgnature

Llecetl_. L

ﬁ%
- -,l.,)\'l )

Mol toudsd AeC

261.
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Inspection report of the quartz grinding units with regard to the status of

compllance of directions/recommendatio
e ns of Hon'ble Supreme
. [Name and Address of the unit Yogesh Mineral, Bayal, Narnay]
Distt.- Mohindergarh '
|
2. | Date of inspection J
a1~ 20)¢"
5 Statuy of compliance of o e
dircctions/ recommendations of

Hon"hle Supreme Court/CPCB:-

I Adequate  proviso of dust
extraction system shall be made
at potentinl sources:

a) jaw crusher hopper ~fey
b) transfer points of materials v
from conveyer belt ' o
3)] disimcgmtor Ve
transfer points of materials .
from bucket clevators to other | NOT APPU Cable
plant equipment

. ¢ rotary scrcens e

n. Thc height off stack shall be
maintained minimum 2 mecter Y e
above the roof lcvel as
prescribed by Board.

iii. Sheds provided for plant
process machineries shall be
closed properly and provision
closed circuit television . (CCTV) a5
camera shall be made rather
than keeping small openings in
shed for frequent observations.

iv. The internal roads shall be ey
made of bitumen/concrete to
reduce the fugitive emission by
vehicle moment with proper
cleaning and vetting
mechanism,

v. Provision of green belt shall be
made along the periphery of the 7%
individual unit.

vi. Provision shall be made for
systemic water sprinkling at| /&
places of dust gencration to
reduce the fugitive emission
and records of water utilization
shall be maintained.

vii. The telescopic suits / any other ~f

system shall be adopted to &)

reduce the fugitive cmission

I while loading the products into |

i' trucks /fine dust in the bags.

IJ fm. Provision of personal protective T

\r L)

cquipment (dust mask, helmet,
safety shoes, goggles, car plugs)
and utilization by all the

; waorkers during operation of the f

| plant shall be ensured. P _ -




ix. The unit shall ensure |
Environmental monitoring and
submission of reports to PCB
at regular intervals.

x. The housckeeping shall be Yeq
improved.

xi. The units shall submit a time
bound action plan to comply
with the above measures within
30 days.

6. | Status of consent to operate

cl‘l”t’v‘»""Ll{
7. | Remarks if any
G- Yoo %l
Signature With Namo & Dcslgnailon S R
of the rigr%ﬁ\%lvc of unit |
Yogesh M |

Fof s GRS Shrika Lfvmgad

Cea, Pmp .

Chairman, HEPCB

Officials of inspection team.

Signature
/

@W”b WJ
A |

"ﬁ \F‘% 1 S(

( 10 L-v(- f‘{cuul?:j, A(_-F
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Inspection report of the quartz grinding units with regard to the status of

compllance

of

Court/CPCB,

directions/recommendations

of Hon'ble Supreme

I

Name and Address of the unit

Shiv Shakti Minerals, VPO- Bayal,
Narnaul

Date of inspection

U< - =)y

| Status of compliance of
dircctions /reccommendations of
Hon'’ble Supreme Court/CPCB:-
i Adequate  proviso of dust

piti,

il.

extroction system shall be made

at polential sources:

a) jaw crusher hopper

b) transfer points of materials

from conveyer helt

disintegrator

transfer points of materials

from bucket elevators to other

plant equipment

. ¢) rotary screens

. The height off stack shall be
maintained minimum 2 meter

<)
d)

above thec roof level as
prescribed by Board.
iii. Sheds provided for plant

process machineries shall be
closed properly and provision
closed circuit television (CCTV)
camera shall be made rather
than keeping small opemings in
shed for f[requent observations,
The internal roads shall be
made of bitumen/concrete to
reduce the fugitive emission by
vehicle moment with proper
cleaning and vetting
mechanism.

y. Provision of green belt shall be
made along the periphery of the
individual unit.

Provision shall be made for
systemic water sprinkling at
places of dust generation (o
reduce the fugitive emission
and records of water utilization
shall be maintaincd. |
The telescopic suits / any other
system shall be adopted to

vi.

reduce the fugitive emission |
while loading the products into !
trucks /fine dust in the bags.
Provision of personal protective
equipment (dust mask, helmet,
safety shoes, goggles, ear plugs)
and utilization by all the
workers during operation of the |
plant shall be ensured.

ey

qe)
ey

~en
~es

Ten

- )

Ned

Jens

ve)

L T O

T
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Signature with Name & Destgnation

of the representative of wnmit

s i~ J
,e«.)’ 3= 9
N

A r

3 o~ 7,

‘\/:‘, /- 7)'

Officlsls of Inspection team.

Bi gm{l!u—re

{\3 ] .
(ot fana ﬂ:;_ '/’_\‘,;J/f_..-* -~

@W}

et
L) A

! et r-faw’g;r; Ae F‘)

Hhrimmé uligad
Chalrmur, HBPCH
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Inspoction report of the quartz grinding ynits with re
directions/recommendations

compliance of

Court/CPCB,

Name and Address of the unit

_ | Dnte of inapection

of

gurd to the status of
Hon'ble  Buprome

Sharp Barth Minernln Put. Ltd,,

Vill- Bayal, Narnaul

———

"1 == 2/

5. | Status of compliance of
directions/recomrnendations of
Hon'ble Supreme Court/CPCB:-

i. Adcquate proviso of dust

extraction system shall be made

ot potential sources:

a) jaw crusher hopper

b) transfer points of materials
from conveyer belt

¢) disintegrator

d) transfer points of materials
from bucket clevators to other
plant cquipment

¢) rotary screcns

ii. The height off stack shall be
maintained minimum 2 meter
above the roof Ilevel as
prescribed by Board.

ili. Sheds provided for plant
process machineries shall be
closed properly and provision
closed circuit tclevision (CCTV)
camera shall be made rather
than keeping small openings in
shed for frequent observations.

iv. The internal roads shall bc
made of bitumen/concrete to
reduce the fugitive emission by
vehicle moment with proper
cleaning and vetting
mechanism,

v. Provision of green belt shall be
made along the periphery of the |
individual unit.

vi. Provision shall be made for
systemic water . sprinkling at
places of dust generation to |

| reduce the fugitive cmissionl

|
|

| and records of water utilization

' shall be maintained.

vii. The telescopic suits / any other |
system shall be adopted to |
reduce the fugitive ecmission |
while loading the products into

trucks /fine dust in the bags. |
Pravision of personal protective !
cquipment (dust mask, helmet,

salety shoes, goggles, car plugs)
and utihzation by all the;
workers during operation of the

plant shall be ensured,

/il

~en
NYes
‘fe/ﬁ
Tes

~t2
ey

ey

e

Hey

ey

Shesy




ix. The unit shall ensure| 1
Environmental monitoring and e '
submission of reports to PCB
at regular intervals. .

x. The housckeeping shall be |
improved. 1) '

xi. The units shall submit a time
hound action plan to comply ==
with the above measures within
30 days.

6. | Status of consent to opcrate

C\YV\«JM

7. | Remarks il any

Signature with Name & Designation
of t%d sentative of unit :
”JKQﬁﬁi’%¥FET" . Shrikapnt Walgad

Chairman, HSPCB

Officials of inspection team.

Signature
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Inspection report of the quartz grinding units with regard to the status of

complinnce of

Court/CPCB,

15

directions/recommendations

of Hon'ble

Supreme

‘Nome and Address of the unit

Lord Krishna Earth Minerals,
VPO_Bayal, Narnaul

Date of inspection

IHIHJM(

Sutuy  of compliance of
dircctionss/reccommendations of
Hon'ble S8upreme Court/CPCB:-

I Adequale praviso of dust
extraction system shall be made
at potentinl sources:

n) jow crusher hopper

b) transfer points of materials
from conveyer belt

¢) disintegrator

d) transfer points of materials
from hucket clevators to other
plant cquipment

) rotary screens

ii. The height off stack shall be

maintained minimum 2 meter
above the roof level as
prescribed by Board,

iii. Sheds provided for plant

process machineries shall bc[

closed circuit television (CCTV)
camera shall be made rather
than keeping small openings in
shed for frequent obscrvations.
iv. The internal roads shall be
made of bitumen/concrete to
reduce the fugitive emission hy |

vehicle moment with proper |
cleaning and vetting
mechanism,

v. Provision of green belt shall be
made along the periphery of the |
: individual unit.
|vi, Provision shall he made for
! systemic water sprinkling at
places of dust gencration to |
reduce the [fugitive cmission;
|

and records of water utilization
shall be maintained.

vil. The telescopic suita / any other
system shall bhe adopted o
rcduce  the [ugitive ecmission
while Inading the praducts into
trucks /fine dust in the bags.

riii. Provision of personal protective :

equipment (dust mask, helmet, '
salety shoes, goggles, ear plugs)
and utilization by all the
wrrrers during operation of the
prant shall be ensured,

SRS

closed properly and provision L~

2

;/l/)
1)

/LA

)l.l/)



Thc. unit shall ensure
Environmental monitoring and
submission of reports to HPCB
at regular intervals,

The housckeeping shall  be
improved.,

The units shall submit a time
bound action plan to comply

with the above measures within
30 days.

Status of consent to operate

—
[L‘l
X.
-
xi,
6.
7.
|

| Remarks if any

Signature with ;}nmc & Designation

of the representative of unit

Officials of inspection team.

Signature

j

felp— W

M.
H]u}M(

r(w?:j;;«y‘-’\

Qmet—

Hogu\ wumar, AEE

i

[ Samt

A

|
Bhrikant Walgad
Chairmdn, HSPCB




Inspection report of the quartz grinding units with regard to the il-ul;u_u of
compliance of directions/recommendations of Hon'ble

Court/CPCB.

1.

Name and Address of the unit

la

270

Bupreme

—e

Shri Krishna Minorals Vill-Bayal,
Narnaul, Dlstl-Mohlnddrgurh

Date of inspection

I“—-”* 2y ,L

Status of compliance of
directions/recommendations of
Hon'ble Supreme Court/CPCB:-

i. Adecquate proviso of dust
cxtraction system shall be made
at potential sources:

a) jaw crusher hopper

b} transfer points of materials
from conveyer belt

¢) disintegrator

d) transfer points of materials
from bucket elevators to other
plant equipment

¢) rotary screens

ii. The height off stack shall be
maintained minimum 2 meter
above the roof level as
prescribed by Board.

iii. Sheds provided for plant
process machineries shall be
closed properly and provision
closed circuit television (CCTV)
camera shall be made rather
than keeping small openings in
shed for frequent observations.

iv. The internal roads shall be
made of bitumen/concrete to
reduce the fugitive emission by
vehicle moment with proper
cleaning and vetting
mechanism.

v. Provision of green belt shall be
made along the periphery of the
individual unit.

vi, Provision shall be made for
systemic water sprinkling at
places of dust generation to
reduce the fugitive emission
and records of water utilization

, shall be maintained.

=i, The telescopic suits / any other

system shall be adopted to

! reduce the fugitive emission |
while loading the products into
trucks /[line dust in the bags.

riii.  Provision of personal protactive

| equipment (dust mask, helmet, |
safety shoes, goggles, car plugs) |
and utilization by all the!
warvers during operation of the
clant shall be ensured.

Jey
Je)
e,

e
Y ey

Ve

Yed

)

Yed

&)

Je)

Yed




ix. The unit shall ‘ensure
Environmental monitoring and
submission of reports to JPCB
at regular intervals.

X. The housckeeping shall be
improved,

Xi.

The units shall submit a time
bound action plan to eomply

with the above measures within
30 days.

)

4o

6. | Status of consent to operate

7. | Remarks if any

.

Fgor Shri Kirshna Minerake

Signaturc witil Noinusk Deslgnation

of the re

Officials

presentative of unit

of inspection team.

Signature

j
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In,pcction report of the quarty

campuﬂnce

of d.lrectionsl recomm,

*‘

ks

Erinding Units with re

gard to the status of

court/ CPCB.

endations

E4

-

54

'1

~———___Plant shall be cnsured.

F”ﬁ_amc and Address of the

unit

Date of inspection

Status of compliance
dircctions/ recommendations

Hon’ble Supreme Court/CPCB:- o
i. Adequate proviso  of dust

cxtraction system shall be made
at potential sources:

a) jaw crusher hopper

b) transfer points of materials
from conveyer belt

¢) disintegrator .

d) transfer points of materials
from bucket elevators to other
plant equipment

_¢) rotary screens

i. The height off stack shall be
maintained minimum 2 meter
above the roof level as
prescribed by Board.

iii. Sheds provided for plant
proccss machineries shall be
closed properly and provision

camera shall be made rather
than keeping small openings in
shed for frequent observations.

iv. The internal roads shall be
made of bitumen/concrete to
reduce the fugitive emission by
vehicle moment with proper
cleaning and vetting
mechanism.

v. Provision of green belt shall be
made along the periphery of the
individual unit.

vi. Provision shall be made for
systemic water sprinkling at
places of dust generation to
reduce the fugitive emission
and records of water utilization
shall be maintained.

¥i. The telescopic suits / any other

| system shall be adopted to

reduce the fugitive cmission
while loading the products into

! trucks /fine dust in the bags.

{iii. Provision of personal protecuve

equipment (dust mask, helmet,

safety shoes, goggles, ear plugs)
and utilization by all the

—_—

closed circuit television (CCTV).

of Hon'ble Supreme

Rama Minera

1s Compan
VPO-Narnayl o

Bayal,

[y -y - 2.l

——

of| i

L’%
nNo

e

Not Qppheble

Ve
1¢)

N

)

Y29

)

Nek Appl cabie

| workers during operation of the |
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The unit shall _ensure
Environmental monitonng and
submission of rc{:)orts 1o §PCB
at regular intervals.

X. Thccgl;ousckccping shall be

improved. ! .

Xi.  The units shall submit a time
bound action plan to co:.np‘ly
with the above measures within
30 days,

Status of consent to opcrate

Remarks if any

<up Hama Minarals Co.
o
Xy ‘”ﬁ

Slgnaturd with ﬁnmo?é‘beslguation
of the fepresentative of unijt

Officials of inspection team.

Signature

=L TR SR

g W IR PN



Inspection report of the quartz grinding units with re
of directions/recommendations

com

pliance

Court/CPCB.

4

274

Bard to the ntatus of
of Hon'ble SBupreme

I.

Name and Address of the unit

Khushi Minerals Unj¢ fl."\_’lll-
Bayal, Tehsil-Narnaul Distt.
Mohindergarh

14 ~ll - 20 /(

Y

i

i

[ i,

71,

2. | Date of inspection

5. | Status of compliance of
directions/recommendations of
Hon'ble Supremec Court/CPCB:-
I Adequate  proviso of dust

extraction system shall be made
at potential sources:
a) jaw crusher happer
b) transfer points of materials
from canveyer belt
disintegrator
transfer points of materials
from bucket clevators to other
plant equipment
¢) rotary screens
The height off stack shall be
maintained minimum 2 meter
above the roof level as
prescribed by Board.
Sheds  provided for  plant |
process machineries shall be
closed properly and provision
closed circuit television (CCTV)
camera shall be made rather
than keeping small openings in
shed for frequent observations.
The internal roads shall be
made of bitumen/concrete to
reduce the fugitive emission by
vehicle moment with proper
cleaning and vetting |
mechanism.
Provision of green belt shall be
made along the periphery of the
individual unit. i
Provision shall he made for'
systemic  water aprinkling  at
places of dust generation w0
reduce the (ugitive emission |
and records of water utilization
shall be maintained.
Tne telescopic susts / any other .

c)

d)

ii.

ii.

V.

system  shall be adapted to
reduce  the fugitive emission

while loading the prrducts into
wucvs /hine dustin the bags.

Prension of personal protective
ecuipraent (dust mask, helmet,
salety shoes, gogaies, car piugs)
and : aii the

BTRETS aunny oeraton of the

' (- . s
(ST~ RS Vo'

e
Yyes

qed
Mo b Applieabl o
qe)
&)

fes

< 1€

Hey

ey

RES

ey

Y22



plant shall be ensured.

ix. The unit shall ensure
Environmental monitoring and ~en
submission of reports to QPCB
at regular intervals.

X. The housckeeping shall be ~Ly
improved.

xi. The units shall submit a time
bound action plan to comply
with the above mcasures within
30 days, —-

6. | Status of consent Lo operate C'W‘r%t'\’—-*L

7. | Remarks if any

W

Signature with Name & Designation =
of the representative of unit

T ARG W1 i

o
Officials of inspection team.

Signature

\;o/
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Inspection report of the quartz grinding units with FRRBON (b i b h g ul

complinnce of

Court/CPCB.

1. | Name and Address of the unit

| ) ]
2. | Dnte of inspection

5. [ Status of
directions/recommendations of
Hon’ble Supreme Court/CPCR:-

iii.

[ vi,

a) jaw crusher hopper
b) transfer points of maltcrials

c) disintegrator
d) transfer points of materials

¢) rotary screens

compliance of

Adequnte  proviso  of  dust
cxtraction system shall be made
al polentinl sources:

from conveyer belt

from bucket clevators to other
plant equipment

The height off stack shall be
maintained minimum 2 meter
above the roof level as
prescribed by Board,

Sheds  provided  for plant
process machincriecs shall be
closed properly and provision
closed circuit television (CCTV)
camera shall be made rather
than keeping small openings in |
shed for frequent observations.
The internal roads shall be
made of bitumen/concrete to
reduce the fugitive emission by
vehicle moment with proper
cleaning and vetting
mechanism,

Provision of green belt shall be
made along the periphery of the |
individual unit.

Provision shall be made for

systemic water sprinkling  at
placcs of dust generation to |
reduce  the fugitive emission |
and records of water utilization
shall be msntained.

Thr telescopic suits / any other®
system shall be adopted to
reduce the fugitive emission |
while loading the proeducts into !
ticlkzs /fine dust in the bags.
Provisisn of personal protective
eglipment (dust mask, halmer,
taiety shoes, gogaes, ear plugs)
and  gulizaton by all  the
rorkers dunng operation of the |

directions/recommendations ol

Hasts' b fon Rupiene

Bhiree Ganeal Mitierufy
Industrles, Negiinyf Hyud, Hayu)
Narnaul '

W oy

Ve )
ey

Y4y
e

ey
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e
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e

e

Nzt Apelsable
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X1,

plant shall be cnsured.

The unit shall ensure
Environmentnl monitoring and
submission of reports to §PCB
at regular intervals,

The housekeeping shall  be
improved,

The units shall submit a time
pound nction plan to comply
with the nbove measures within
30 days.

<

e

6. | Stntun of conscent to operate

Ovomted,

7. | Remurka il any

QQA"N-\ l‘ ‘fl}
Slgnature with Name & Designation
of the represcentative of unit

0 aufl (WRIRAN whtiees
1a b |

boe e

Pron.

Officials of inspection team.

Sidnature

ks

o

AR It
H‘-’*M HO\-LJ?;Q/ AE—G

Shrikapt Walgad
Chairman, HSPCB

c 8w

277



e — .

& 278

Inspecti
°°mplin:: report of the quartz grinding units with regard to the status of
¢ of dircctions/recommendations of Hon’ble Supreme

Court/CPCB,

2. | Date of inspection

I.|IN
ame and Address of the unit Khushi Minerals, Vill- Bayal, i
Narnaul
|- 20l

iii.,

|
e

518
(‘jlw-mﬂ of  compliance of
¢ rections/recommendations of
on'ble Supreme Court/CPCB:-

Adequate  proviso of dust
cxtraction system shall be made
at potentinl sources:
a) jaw crusher hopper
b) transfer points of materials
from conveyer belt
c) disintcgrator
d) transfer points of materials
from bucket ¢levators to other
plant cquipment
¢) rotary screens
The height off stack shall be
maintained minimum 2 meter
above the roof level as
prescribed by Board.
Sheds provided for plant
process machinerics shall be
closed properly and provision
closed circuit television (CCTVY)
camera shall be made rathcr
than keeping small openings in
shed for frequent observations.
The internal roads ghall be
made of bitumen/concrete O
reduce the fugitive emission by
vehicle moment with proper
cleaning and vetting
mechanism.
Provision of green belt shall be
made along the periphery of the
individual unit.
Provision shall be made for
gystemic water sprinkling at
places of dust generation to
reduce the fugitive emission
and records of water utilization
shall be maintained.

Yoy
yes

Yes
ven

'z
25

1%

9e)

The telescopic suits / any other
system shall be adopted to

reduce the fugitive cmiss;irm.I
while loading the products into |

trucks /fine dust in the bags.

provision of personal pmtcctivc;

equipment (dust mask, helmet, |

safety shoes, goggles, ear plugs)

and  utilization by all the:
workers during operation of the

glant shall be ensured.,

¥

e




219

at regular intervals.

improved,

30 days,

iX. Thc‘ unit  shall  ensure
Environmental monitoring and
submission of reports to [PCB

X. The housckeeping shall be
Xi. The units shall submit a time

bound action plan to comply
with the above measures within

Y5

“ep

6. | Stntus of consent to operate

by ebed

7. | Remarks if nny

o A Gl

Signature with Name & Designation

of the representative of unit
hbshi Minerald
Baysl Ten -langal Choudhary
Dlstt. 4. Rarh (Haryana)

Officials of inspection team.

" Signature

(A%
B E=A
\ Mo“"‘?“)ﬁl;é)

(Mo‘/;

Shrikayt Walgad
Chairman, HSPCB

Zaruti st teadiciny
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Inspection report of the quartz grinding units with regard to the status of
compliance of dircctions/recommendations of Hon'ble Bupreme
Court/CPCB.

ls

Name and Address of the unit

Ram Ram JI Minerals Vill.Bayal,
Narnaul Dlatt-Mohindergurh

Date of inspection

SJ'I

Iy -2 n_/(,
Stutuy of compliance of
dircctions/recommendations’  of
Hon’ble Supreme Court/CPCB:-
i Adequate  proviso of dust
extraction system shall be made
at potential sources:
a) jaw crusher hopper S e
b) transfer points of materials Ny
from conveyer belt
¢) disintegrator ~ 1
d) transfer points of materials '
from bucket elevators 1o other N e
plant cquipment
¢) rotary screens Has
li. The hcight off stack shall be
maintained minimum 2 meter e
above the roof level as
prescribed by Board.
ili. Sheds provided for plant
process machineries shall be 7%

closed properly and provision

closed circuit television ({CCTV) __) Hey

camera shall be made rather
than keeping small openings in
shed for frequent observations.

iv. The internal roads shall be
made of bitumen/concrete to
reduce the fugitive emission by
vehicle moment with proper
cleaning and vetting
mechanism.

v. Provision of green belt shall be
made along the periphery of the
individual unit. "

vi. Provision shall be made for
systemic water sprinkling at
places of dust generation to
reduce the fugitive emission

and records of water utilization
shall be maintained. .}

vii, The telescopic suits / any othcrl

system shall be adopted to]
reduce the fugitive emission !
while loading the products into '
trucks /fine dust in the bags.

tili.  Provision of personal protective

cquipment (dust mask, helmet,
safety shoces, goggles, ear plugs)’
and utilization by all  the:
workers during operation of the
plant shall be ensured.

L)




(Iﬁal\.“i' HD‘(J}“J An

ix. The unit shall ensure
Environmental monitoring and
submission of reports to QPCB
at regular intervals,

| %. The housckeeping shall  be

| improved.

| xi. The units shall submit a time

] bound action plan to comply

\ with the nbove measures within
30 duys,

l_l_y.' “Sintus of consent lo operate

|

{‘ > 1 e

i

Signature with Name & Designation
of the representative of unit

/ 5 A
St ] i
Ra Qalm i ;ﬁn/é'gg e -

vill, Bayal Teh. Narnaul | M- ” /éé/‘

Distt. Mohindargarh (Hry.),
Officials of inspection team.

Signature
j

\I“"/

Bl
'Eﬂ’ix%“

e

Shrika algad
Chair , HSPCB
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Inspectlon report of the quartz grinding units with regard to the status of
compliance of dircotions/recommendations of Hon’hle Supreme
Court/CPCB,.

(1. TName and Address of the unit

Baban Rup Das Mineral, Bayul,

[ Narnaul
| o = e
| 2. | Date of inspection
u]uf 216
5. | Status of compliance of -
directions /recommendations of
Hon'ble Supreme Court /CPCB:-
i. Adequatc  proviso of dust
Ji extraction system shall be made
ot potential sources:
a) jaw crusher hopper 7"‘4

1

___plant shall be ensured.

iii.

b)

¢)

¢) rotary screens

from conveyer belt |
disintegrator

] .
d) transfer points of materials |

from bucket clevators to other
plant equipment

The height off stack shall be |
maintaincd minimum 2 meter
above the roof level as
prescribed by Board.

Sheds provided for plant
process machineries shall be

closed properly and provision
closed circuit television (CCTV) |
camcra shall be made rather
than keeping small openings in |
shed for frequent ohservations.

The internal roads shall be
made of bitumen/concrete to

reduce the fugitive emission by |
vehicle moment with proper'

‘ ) |
cleaning and velting |

mechanism.

Provision of green belt shall be |
made along the periphery of the
individual unit.

Provision shall be madc for
systemic water sprinkling at
places of dust generation to‘
reduce the fugitive cmission |
and records of water utilization |
shall be maintained. -'
The tclescopic suits / any other |
system shall be adopted to
reduce the fugitive emission
while loading the products intn
trucks /fine dust in the bags.
Provision of personal protechive
equipment [dust mask, helmet,
safety shoes, goggles, car plugs) ,
and utilization by all the:
workers during operation of the -

transfer points of materials | ye)

ekl

Not- Arﬂ:thIL
y£4

b

y_LA

Y4,

)




[ ix. The unit shall ensure | e
Environmental monitoring and
submission of reports to PCB
at regular intervals. |
%. The housckeeping shall be j,ﬂ/)
improved. .
xi. The units shall submit a time
bound nction plan to comply -
with the above measures within

_____ 30 days. el e

|76, | Status of consent to operate C\w‘v"ﬁ’(

e ————————

7. | Remarks if ﬂh—y

Tgd S
Slgnature with Name & Designation

of the representative of unit
o WP

Officials of inspection team.

/Signatute

fiter. B

/
Tafu >4

P\a'nb:-( S'uﬂn
Ce 't

s

(HrRish kumAfl, HEO
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Inspection report of the quartz grinding units with regard to the status of

compliance
Court/CPCB.

of directions/recommendations of

Hon'ble Bupreme

1. l Name and Address of the unit

Ashoka Minerals , Vill- Bayal,
Narnaul, Diatt,- Mohindcrgarh

|
|
i

75, | Status of

[ 2. | Date of inspection

AU =N~ 20l L

_ compliance of
directions/recommendations of
Hon'ble Supreme Court/CPCB:-

i. Adequate proviso of dust
extraction system shall be made
at potentinl sources:

n) jaw crusher hopper

b) transfer points of materials
from conveyer belt

c) disintegrator

d) transfer points of materials
from buckel clevators to other
plant equipment

¢) rotary screens

ii. The height off stack shall be

maintained minimum 2 meter
above the rool level as
prescribed by Board.

iii. Sheds provided for plant

process machineries shall be
closed properly and provision

camera shall be made rather
than keeping small openings in
shed for frequent observations.
iv. The internal roads shall be
made of bitumen/concrete to
reduce the fugitive emission by

vehicle moment with proper
-: cleaning and vetting
| mechanism.
v. Provision of green belt shall be
made along the periphery of the
| individual unit.
vi. Provision shall be made for
systemic water sprinkling at
places of dust gencration to
reduce the fugitive cmission
and recorda of water utilization
shall be maintained.

+ii. The telescopic suits / any other:
system  shall be adopted 10

\,M
e

7€
Net RAppls cob @

e

Yon

S

closed circuit television (CCTV]__) Se

Yes

reduce the fugitive emission

%hile lnading the products inlo
trucks /fine dust in the bags.
ra. Prowsion of gersonal protective
erriipmant (dust masg, heimey,
salnty shoos, gogges, car pugs)
ard  unlzation v ad he
werers dunng oprranon of e

i ey
. , ] .
‘.'/'.2"“, Srin., DA enNLIen
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ix. The unit shall ensure ‘
Environmental monitoring and NES) .
submission of reports to @PCB i
at regular intervals.

'l
x. The housckeeping shall be Ney
improved.

xi. The units shall submit a time
bound action plan to comply

with the above measures within |
30 days. {

6. | Status of consent to operate C“»m‘,\-g/‘

7. | Remarks if any i

mgm% Ayl (558

Signature with Name & Designation
of the representative of unit

puper:

Chairme«n, HSPCB

Officials of inspection team.

/Signature

@WQV M

e

)
( (J"l‘;( f’fu«.Jg,“j/ AFF)
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Inspection report of the quartz grinding units with regard Lo the stutus of

compliance of

Court/CPCB,

directions/recommendations of

Hon'hle Hupreme

F.

Name and Address of the unit

Bn'tyupﬁi'ﬁiﬁgrﬁ'lé.‘ Villi-Bayu),
Narnaul Diatt-Mohindergarh

plant equipment

¢) rotary screens

ii. The height off stack shall be
maintained minimum 2 meter
above the roof level as
prescribed by Board,

iti. Sheds provided for plant
process machineries shall be
closed properly and provision
closed circuit television (CCTV)
camera shall be made rather
than keeping small openings in
shed for frequent observations.

iv. The internal roads shall be
made of bitumen/concrete to
reduce the fugitive emission by
vehicle moment with proper

ii. The telescopic suits / any other

cleaning and vetting
mechanism.

v. Provision of green belt shall be
made along the periphery of the
individual unit.

vi. Provision shall bec made for
systemic water sprinkling at
places of dust generation to
reducc the fugitive emission
and records of water utilization
shall be maintained.

system shall be adopted to
reduce the fugitive cmission |
while loading the products intn |
trucks /fine dust in the bags. |

riii.  Provision of personal protective

equipment (dust mask, helmet,
safety shoes, goggles, ear plugs)
and utilization by all the
workers during operation of the
piant shall be ensured.

2. | Date of inspection s |
-1 - 201y
5. [ Status of compliance of 3
directions/recommendations of
Hon'ble Supreme Court/CPCB:-
i. Adcquate  proviso of dust
¢xtraction system shall be made
at potential sources:
a) jaw crusher hopper MeH
b) transfer points of materials -
from conveyer belt &5
c) disintcgrator
d) transfer points of materials |° Y ey

from bucket clevators to other — Nat Applicoblp

Men
e

T

Yoy

Ve

e

MNak M)?L' C okl o

o)

R
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X1,

The unit  shall ensure
Environmental monitoring and
submission of reports to BPCB
at regular intervals.

The housckecping shall be
lmprovcd

The units shall submit a time
bound action plan to comply

with the above measures within
30 days.

287

Status of consent to operate

(y enkeA

Remarks if any

s,

Signature with Nnmo l / nation
of the represontative of unit

Officials of inspection team.

Signature

el o o

‘%lb

(r‘ah)f /uuc"j‘_‘e ,1(_[_)

Shrikant gad
Cha , HSPCB
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Inspectlon report of the quartz grinding units with regard to the status of
compliance of directions/recommendations of Hon'ble Buprem
<

Court/CPCB.
1. [Name and Address of the unit Prlya Mincraln, VPO. Bayul,
Narnaul ' ]
|
‘ |
2. | Date of inspection NN T |
5 Sllnlm.; of compliance of 3
dircctions /recommendations of

Honble Supreme Court/CPCB:-

i. Adequate proviso of dust
extraction system shall be made
nt polentinl sources:

0) jaw crusher hopper ~e2y
b} transfer points of materials Y
from conveyer belt *
c) disintegrator ey
d) transfer points of materials |
from bucket clevators to other 1)
plant equipment

_ ¢) _rotary screens ey

ii, The hcight off stack shall be
maintained minimum 2 meter| 7€)
above the roof level as
prescribed by Board.

iii. Sheds provided for plant| <,
process machineries shall be 7
' closcd properly and provision

? closed circuit television (CCTV) L5, ‘744

5 camera shall bc made rather
than keeping small openings in
shed for frequent observations,

iv. The internal roads shall be y
made of bitumen/concrete to “
reduce the fugitive emission by
vehicle moment with proper
cleaning and vetting
mechanism. '

v. Provision of green belt shall be .
made along the periphery of the ten
individual unit,

vi. Provision shall be made for
systemic water sprinkling at 7<)
places of dust generation to
reduce the fugitive cmission
and records of water utilization
shall be maintained.

vii. The telescopic suits / any other :

i system shall be adopted o s

reduce the fugitive emiasion | . .

while loading the products intn

trucks /fine dust in the bags. |

jili. Provision of personal protective ey
cquipment {dust mask, helmet, ’
safety shoes, gnggles, car plugs)
and utilization by all the.
warkers during operation of the |

| plant shall he ensured.




ix. The unit shall ensure

Environmental monitoring and
submission of reports to RPCB
at regular intervals, '

X. The housckeeping shall be
improved.

xi. The units shall submit a time
bound action plan to comply

with the above measures within
30 days.

6. | Status of consent to operate

7. | Remarks if any

Slignature with Name & Deslgnation
of the ruprescntaté\_r\o of unit

A\C NN
1 20N IVAST !
1IN yAIud :

'Officials of inspection team.

Signature

Shrikant) Walgad
Chairman, HSPCB




Inspection report of the quartz grinding units with regard to the stutus of

compliance of directlons/recommendations of Hon'ble

Court/CPCB.

Name and Address of the unit

22

290

Bupreme

'_émhl-\ll_l;l;;ﬁ;rn‘ﬁynl, Nhrnuul,
Dlstt.- Mohldergarh

Date of inspection

————

byotl - Dol

Status of compliance of
dircctionsi/recommendations of
Hon'ble Supreme Court/CPCB:-

i. Adequate proviso of dust
cxtraction system shall be made
at potential sources:

n) jaw crusher hopper

b) transfer points of materials
from conveyer belt

¢) disintegrator

d) transfer points of materials
from bucket elevators to other
plant equipment

¢) rotary screens

ii. The height off stack shall be
maintained minimum 2 meter
above thec roof level as
prescribed by Board.

iii. Sheds provided for plant
process machineries shall be
closed properly and provision
closed circuit television (CCTV)
camecra shall be made. rather
than keeping small openings in
shed for frequent observations.

iv. The internal roads shall be
made of bitumen/concrete to
reduce the fugitive emission by
vehicle moment with proper
cleaning and vetting
mechanism.

v. Provision of green belt shall be
made along the periphery of the
individual unit.

vi, Provision shall be made for
systemic water sprinkling at
places of dust generation to
reduce the fugitive erission
and records of water utilization

shall be maintained,

wii,  The telescopic suits / any other

system shall be adopted to

reduce the fugitive cmission |

while loading the products into
trucks /fine dust in the bags.

fii,  Provision of personal protective -:
- equipment (dust mask, helmet, |

safety shoes, goggles, ear plugs)
and utilization by all the

workers during operation of the |

124
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ix. The unit  shall  ensure
Environmental monitorihg and
submission of reports to HPCB
at regular intervals.

e

X. The housekeeping shall be Ney
improved.
xi. The units shall submit a time
bound action plan to comply o
with the above measures within
30 days. —
6. | Status of consent to operate brromteA ;

7. | Remarks il any

Bignaturo with Nasme [itg: f azlon
of tho representative of unit "rl |

-

F"u LQ,‘L Yo et

Officials of inspection team.

Signature
/

!

A et s X

Bu)

et

Tl

f‘.,’)l__bf_ (‘10-4Cl};l/ A[_(-_

Shrikant| Walgad
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Ins

compllance

pectlon report of the quartz

Court/CPCB.

K2

2.

B

of directions/recommendations

23

grinding units with regard to the status of

of Hon'ble SuPreme

'Name and Address of the unit

Vikas Minerals, VPO-Bayal,
Narnaul

e
Date of inspection )i /6
Status of compliance of
direcliona/recommendations of
Hon'ble Supreme Court/CPCB:-
i, Adequate proviso of dust

cxtraction system shall be made

at potential sources:

o) jaw crusher hopper e

b) transfer points of malterials

from conveyer helt 'j’M
c) disintegrator Yey

d) transfer points of materials
from bucket clevators to other
plant equipment

¢) rotary screens

ii. The height off stack shall be
maintained minimum 2 meter
above the roof level as
prescribed by Board.

fii. Sheds provided for plant
process machineries shall be
closed properly and provision

camera shall be made rather
than keeping small openings in
shed for frequent observations.

iv. The internal roads shall be
made of bitumen/concrete Lo
reduce the fugitive emission by
vchicle moment with proper
cleaning and vetting
mechanism.

v. Provision of green belt shall be
made along the periphery of the
individual unit.

vi, Provision shall be made for
systemic water sprinkling at
places of dust generation to
reduce the fugitive emission
and records of water utilization
shall be maintained.

/il The telescopic suits / any other

i system shall be adopted to

1 reduce the fugitive emission

| while loading the products into

i trucks /fine dust in the bags.

|1ixi. Provision of perscnal protcc‘dvc‘

|

cquipment (dust mask, helmet,

safety shoes, gogples, ear plugs)

and utilization by all the

workers during operation of the |
. plant shall be ensured.

Nt PAphicable

k=)
‘e

14

closed circuit television (CCTV)+) &)

129

Tes

b

1%

7€
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ix. The unit shall ensure 1.
Environmental monitoring and “ey -
submission of reports to BPCB
at regular intervals.

x. The housckecping shall be e
improved,

xi. The units shall submit a time
bound action plan to comply

with the above measures within
30 days.

\ 6. | Status of consent to operate

( 7. | Remarks if any

\?‘P
N

QJ}
Signature wltg‘Namc & Deslgnation
of the representative of unit

Officials of inspection team.

Signature
/,

a2l
(Ho‘uj Hau quj Af:t.)

293
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Inspection report of the quartz grinding units with regard to the status of

compliance of

Court/CPCB,

directions/recommendations of

Hon'hle Bupreme

1. | Name and Address of the unit

Jal Dovi Minerals, Villuge - Boysl,
Narnaul

Date of inspection

[bop] - 20l

dal

directions/rccommendations of

iii. Sheds

iv. The

vi. Provision shall

Status of  compliance  of

Hon'ble Supreme Court/CPCB:-

i. Adequate  proviso of dust
cxtraction system shall be made
at potential sources:

a) jaw crusher hopper

b) transfer points of materials
from conveycer belt

c) disintegrator

d) transfer points of materials
from bucket ¢levators to other
plant equipment

¢) rotary screens

ii. The height off stack shall be

maintained minimum 2 meter
above the roof level  as
prescribed by Board.

provided for plant

process machinerics shall be

closed properly and provision

closed circuit television (CCTV)+)

camera shall be made rather

than keeping small openings in

shed for frequent observations.

internal roads shall be
made of bitumen/concrete to
reduce the fugitive emission by
vchicle moment with propcrf
cleaning and vetting ll
mechanism, -

v. Provision of green belt shall be
madec along the periphery of the
individual unit.

be made for
systemic water sprinkling at
places of dust generation to
reduce the fugitive emission
and records of watcr utilization
shall be maintained.

wii. The telescopic suits / any other |

system shall be adopted to|
reduce the fugitive cmission
while loading the products into
trucks /fine dust in the bags

/il Provision of personal protective

equipment {dust mask, helmet, !
salety shoes, goggles, ear plugs)
and utilization by all the:
workers during operation of the |
glant shall be ensured,

vy
e
Ve

ey
7

e
My

Mot ;\Pp.', I NI

\fl: ’
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ix. Thc‘ unit shall ensure
Environmental monitoring and
submission of reports to GPCB
at regular intervals.

X. The housckecping
improved. ,

Xi. The units shall submit a tme
bound action plan to comply

with the above measures within
30 days,

shall bhe

6. | Status of consent to operate

7. | Remarks il any

8ignature with Name & Designation
of the representative of unit
"Th " T Wtaemla

t el

winlé

Officials of inspection team.

)
Signature

Lhocctiyrr
Ml

( okl HouJ}‘J, fee)

Shrika uanisnd

Chairmwh, HSPCE



Inspection e
compliance of
Court/cpcp

5

(iii.

Y o U
me and Address of the unit

e
Statyy of

ii.

i,

vi.

vil.

5T

Road, Bayal, Narnaul

—
Date of Inspection

PY-n- /|

of Hon'ble

compliance of

dircetj
l‘lu(r;("ll)l](fn?/n:c"mmcndalions of
¢ bupf(:l'n(,' COUFL/CPCB:-

?ﬁ:}ﬂ::‘l:l“n proviso of dust
at pmcmiu?}’:ucm ghall be made
u) juw cru“h-:ﬂuhrccs:
b) ll":’ln!ifr.:j: o ;
o pointy of materials
Vs nveyer bhelt
3] disintegrator
) }:2;3{;:" points of materials
ucket clevators to other
Plam CqUipmcnt
¢) rotary screens
The height off stack shall be
maintained minimum 2 mecter
above the roof level as
prescribed by Board.
Sheds  provided for  plant
process machineries shall be
closed properly and provision
closed circuit television (CCTV)
camera shall be made rather
than keeping small openings in
shed for frequent obscrvations.
The internal roads shall be
made of bitumen/concrete to
reduce the fugitive emission by
vehicle moment with proper
cleaning and vetting
mechanism.
Provision of green belt shall be
made along the periphery of the
individual unit.
Provision shall be made for
systcmic water sprinkling  at
places of dust generation to

reduce the fugitive cmission

and records of water utilization
shall be maintained.

The telescopic suits / any other
system shall be adopted to
reduce the fugitive cmigsion
while loading the products into
trucks /fine dust in the bags,
provision of
equipment (

safety shoes, 8O
and utilization by all  the

workers during operation of the

dust mask, helmet,

\{6/)
q2

M

(C Ty .-\.Icyfj

129

Nes

1<)

\fe/f&

personal protective |

e

olant shall be ensured.

296

port of the quartz grinding units with regard to the stutus of
directlons/recommendations

Supreme

Shrl :ﬁ]ﬁ:lii:ﬁh Minorals, Narnaul
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Me  housckecping  shall  be | -
imipraved.

The umits shall sulmit a tme |

hound actiom plan W semply |

with the above measuves within |

30 days.
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1
nspection report of the quartz grinding units with regard to tho status of

compliance of directions/recommend
e ations of Hon'ble Supreme
L. | Name and Address of the unit New Yadav Minerals, VPO. Bayal, -

Narnaul

2. | Date of inspection

[ -1~ 20l

5. Status of compliance of
dircctions/rccommendations of
Hon’ble Supreme Court/CPCB:-

I Adequate proviso of dust
extraction system shall be made
iz Nt potential sources:
Ly n) jaw crusher hopper Jen
-~ b) transfer points of materials | «
; Lr'om conveyer belt &5
c) disintegrator
d) transfer points of materials 72 :
from bucket clevators to other | M2+ A pple cable
plant equipment
_ ¢) rotary screens e
i. The height off stack shall be
maintained minimum 2 meter| YEA
above the roof level as
prescribed by Board.
iii. Sheds provided for plant
: process machineries shall be
| closed properly and provision

? -' closed circuit television (CCTV) | e
4

e

camera shall be made rather
than keeping small openings in
shed for frequent observations.

iv. The intermal roads shall be
made of bitumen/concrete to T
reduce the fugitive emission by
vehicle moment with proper
cleaning and vetting
mechanism.

v. Provision of green belt shall be ey
made along the periphery of the
individual unit.

\vi., Provision shall be made for

| systemnic water sprinkling at Lo

| places of dust generation (o

‘| I reduce the fugitive emission |

and records of water utilization
shall be maintained.
«i. The telescopic suits / any other | ey
' systern shall be adopted to
reduce the [ugitive cmission
while loading the products into
trucks /fine dust in the hags.
rii.  Presasion of personal protecuve ~ 2

equipment (dust mask, heimet,

cafaty shoes, goggles, car piugs)

ard utilization by all the:

wurvers duning operation of the

piant shal be ensured. o .




ix. The unit shall ensure

Environmental monitoring and
submission of reports to fpcs
at regular intervals.

X. The housckeeping shall be
improved,

The units shall submit a time

bound action plan to comply

with the above measures within
30 davys,

Xi.

6. | Status of consent to operate

299

7. | Remarks if any

. * ‘
o Mo
Signatur

with Name & Designation
of the representative of unit

g
[y - 221°

Officials of inspection team.

Signature
/

e et

.
smapos,



3 )—g‘ Date of inspection

[ court/CPCP-
ﬁ'm and Address of the unit

—s"'Euus.a of compliance of
dlrccuons/rccommcndalions f
Hon'ble Supreme Court/CPCB:- .

i. Adecquate  proviso o
extraction system shall lr)c r:::,:
at potential sources:

a) jaw crusher hopper

b) Pmnafcr points of materials
rom conveyer belt

c) disintegrator

d) transfer points of materials
from buclfct clevators to other
plant equipment

_ €) rotary screens

ii. The height off stack shall be
maintained minimum 2 meter
above the. roof level as
prescribed by Board.

iii. Sheds provided for plant
process machincrics shall be
closed properly and provision
closed circuit television (CCTV)-
camera shall be made rather
than keeping small openings in
shed for frequent observations.

iv. The internal roads shall be
made of bitumen/concrete to
reduce the fugitive emission by
vehicle moment with proper
cleaning and vetting
mechanism,

v. Provision of green belt shall be |
made along the periphery of the
individual unit.

vi. Provision shall be made for
systemic water sprinkling at
places of dust generation to
reduce the fugitive emission
and records of water utilization |
shall be maintained.

vii, The telescopic suits / any other

system shall be adopted to

[ Harl Om Tndustrie
arl Om Industries
Panchota, Rayal

————

.-.Bﬂy‘u_l Rjjﬁd'

Y11 - 20y

TSR

e

No
§ icd)

ey
ey

No

bC(’rv—‘ieé

Fe

Ve,

Te)

reduce the fugitive emission
while loading the products into |
': trucks /fine dust in the bags. |
'fiii- Provision of personal protective
| equipment (dust mask, helmet,
| safety shoes, gnggles, ear plugs)
and utilization by all the

\ workers during operation of the |

S~
e‘

L\ plant shall be ensured. h

300
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. ""“'_-\_.__4__
ix. The unit shall  ensure
Environmental monitoring and <)
submission of reports to BPCB
at regular intervals.
X. The housekeeping shall be NO
improved.
xi. The units shall submit a time
bound action plan to comply =
with the above measures within
|| 30days.
6. | Status of consent to operate C’Jv*a-v.,f-c,l i
7. | Remarks if any g
__-_-_—_'_"“--.._

@k
Stl_gnature k\h ame & Designation :
of the representatiye of un
T %z%‘ﬁ/
=i INYENS - Shrikan algad
i ha PN ¢ r

B ""l =
R, g LS Chairman, HSPCR

i
Th

Vel

Officials of inspection team.

Signature
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Inspection report of the quartz grinding units with regard to the status of

compliance

Court/CPCB.

of directions/recommendations of Hon'ble

Supreme

l.

Name and Address of the unit

Shri Shyam Minerals, Vill- Baya]
Narnaul ' -

Date of inspection

b= =],

S'tntus of compliance
dircctions/recommendations
Honble Supreme Court/CPCB:-

i. Adequate  proviso  of

at potential sources:
a) jaw crusher hopper

from conveyer belt
c) disintegrator

of
of

dust

cxtraction system shall be made

b) transfer points of materials

d} transfer points of materials

v,

¢) rotary screens

from bucket clevators to other
plant equipment

’I‘hc height off stack shall be
maintained minimum 2 meter
above the roof level as
prescribed by Board.

Sheds provided for plant
process machinerics shall be
closed properly and provision
closed circuit television (CCTV)
camera shall bc made rather
than keeping small openings in
shed for frequent obscrvations.
The internal roads shall be |
made of bitumen/concrete 10 |
reduce the fugitive emission by |
vehicle moment with proper
cleaning and vetting
mechanism,

Provision of green belt shall bc1
made along the periphery of the |
individual unit. |
Provision shall be made for
systemic water sprinkling at
places of dust generation to
reduce the fugitive emission |
and records of water utilization |
shall be maintained.

The telescopic suits / any other |
system shall be adopted to
reduce the fugitive cmission’
while loading the products into
trucks /fine dust in the bags.
Provision of personal protective |
equipment (dust mask, helmet.
walety shess, gnggies, ear plugs)
ard utlization by all the
worvers duning operation of the
plant shall be ensured

R
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IX. The  unit shall  ensure
Environmental monitoring and

submission of reports to BPCB
at regular intervals.,

X. The housekeeping shall be
improved.

Xi. The units shall submit a time
bound action plan to comply

with the above measures within
30 days,

y | 303
4

e

Status of consent to operate

G)Y‘p««k—& L_

7. | Remarks if any

L.
Shri s%tmoma

l
Signature WEUWaIgnatlon
of the repigsen AR t0desparhit

At vapy
OLJ‘NEY

Officials of inspection team.

§ignature

!
/, S
\JT y(
s r"°“JMﬂHJ

-~

I
]

A

i)
Shrikant| Walgad
Chair , HBPCB




Inspection report of the quartz grinding units with re
compliance of directions/recommendations of Hon'bl
c

Court/CPCB.

o nEn

304

gard to the status of
Supreme

1.

Name and Address of the unit

Laxmi Minerals, VPO-Bayal
Narnaul .

Date of inspection

‘\‘1","3‘,\/(’

S}mug of compliance of
directions/recommendations of
Hon'ble Supreme Court/CPCB:-

I, Adequnte  proviso of dust
cxtraction gystem shall be made
at polcnlinl sources:

a) jaw crusher hopper

b) transfer points of materials
from conveyer belt

¢} disintegrator

d) transfer points of materials
from bucket clevators to other
plant cquipment

5 ¢) rotary screens

. The height off stack shall be
maintained minimum 2 meter
above the roof level as
prescribed by Board.

ili. Sheds provided for plant
process machinerics shall be
closed properly and provision
closed circuit television (CCTV)
camera shall be made rather
than keeping small openings in
shed for frequent obscrvations.

made of Dbitumen/caoncrete to
reduce the fugitive emission by
vehicle moment with proper
cleaning and vetting
mechanism,

v. Provision of green belt shall be
made along the periphery of the
individual unit,

vi. Provision shall be made for
systemic water sprinkling at
places of dust generation to
reduce the fugitive emission
and records of water utilization
shall be maintained.

wii. The telescopic suits / any nther

system shall be adopted to

reduce the fugitive emission

w«hile lnading the products into
trucks /fine dust in the bags.

jiii. Provision of personal protective

equipment (dust mask, helmet,

salrty shoes, goggles, ear plugs)

rd utilization by all the

wervers during operation of the

piant shall be ensured.

iv. The internal roads shall be
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iX.

Xi.

The unit shall ensure
Environmental monitoring and
submission of reports to §PCB
at regular intervals.

The housckeeping shall be
improved.

The units shall submit a time
bound action plan to comply
with the above measures within
30 days.

Status of consent to operale

Remarks if any

r II\OL‘.'I* ’QIKJ?"’

Signature with Name & Designatlion
of the represontative of unit

JIE™
et ‘_‘,."":5;!-5

er"; pFROP

Officials of inspection team.

dhie
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B

Inspection report
compllance

Court/CPCB.

of dlrcctlons/rccommcndntlona of

72

of the quartz krindlng units with regard to the status of

Hon’ble Bupreme

I

Name and Address of the unit

Aditl Minerals Udyog, Bayal,
Narnaul

e ——

| Date of inspection

fhmif- 2ol

compliance of

Stutus of
of

directions/recommendations
Hon’ble Supreme Court/CPCB:-

i, Adcquate proviso of, dust
cxtraction system shall be made
al potential sources:

a} jaw crusher hopper
b) transfer points of materials
from conveyer belt
c) disintegrator
d) transfer points of materials
from bucket clevators to other
plant cquipment
¢) rotary screens
ii, The hcight off stack shall be
maintained minimum 2 meter
above the roof level as
prescribed by Board.
iii. Sheds provided for plant
process machineries shall be
closed properly and provision

camera shall bc made rather
than keeping small openings in
shed for frequent observations.

iv. The internal roads shall be
made of bitumen/concrete to
reduce the fugitive emission by
vehicle moment with proper
cleaning and vetting
mechanism,

v. Provision of green belt shall be

' made along the periphery of the
individual unit.

vi. Provision shall be made for
systemic water sprinkling at
places of dust gencration to
reduce the fugitive emission
and records of water utilization

i shall be maintained.

+ii. The telescopic suits / any ather

' system shall be adopted 1o

reduce the fugitive cmission,

while loading the products into !

trucks /fine dust in the bags.
jili. Provision of personal protective !
equipment {dust mask, helmet, |
safety shoes, goggles, ear plugs)
and utilization by all the
workers during operatinn of the
piant shall be ensured.

closed circuit television (CCTV)+) e

=)

)
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[ x. The unit shall

ensure

Environmental monitoring and
submission of reports to grcB

at regular intervals.
x. The housekeeping shall
1mprow:d

be

xi. The units shall submit a time

30 days.
6. | Status of consent to operate

7. | Remarks if any

Signature with Name 8 Designation

of the rcprcscntatlve of unit

Yot A i U /’1\\\

nFll’)'
LY

Officlals of inspection team.

/Slgnature

Yo,
J\ o

(ﬂ'lq} Ho.l!j‘j A(c

bound action plan 10 comply
with the above measures within
_‘_'_'_-_.-_--—'—_-_'__-_,__.-—--—'—.__—_'—_"'
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i

Inspection report of the quartz grinding unjts with regard t5 th-e ‘t:"u' of

compliance of di.rcctlona/rccommendntlons of Hon'ble Bupreme
Court/CPCB.
Name and Address of the unit [ Krishna Mimeoos

2,

Date of inspection

|

Minerals Vl.li.-.Hl.-I;'ﬂl.
Narnauf, Diuu-Mohlndcrgnrh

Wegy e oo

| 5

| Status of compliance of
[ directions/recommendations of
Hon’ble Supreme Court/CPCB:-

i. Adequate proviso of dust
extraction system shall be made
at potentinl sources;

n) jaw crusher hopper

b) transfer points of materials
from conveyer belt

¢) disintcgrator

d) transfer points of materials
from bucket elevators to other
plant cquipment

¢) rotary screens

ii. The height off stack shall be

maintained minimum 2 meter
above the roof level as
prescribed by Board,

lii. Sheds provided for plant

' process machincrics shall be

’ closed properly and provision

closed circuit television (CCTV)
camcra shall be made  rather
than keeping small opcnings in
shed for frequent obscrvations.
iv. The internal roads shall be
made of bitumen/congrete to
reduce the fugitive emission by |
vehicle moment with proper!
cleaning and vetting

mechanism,

v. Provision of green belt shall be
made along the periphery of the
individual unit.

vi. Provision shall be madec for
systemic water sprinkling at
places of dust gencration to|
reduce the fugitive emission |

. and records of water utilization |

| shall be maintained.

vii. The telescopic suits / any othcri
system shall bec adopted to
reduce the fugitive cmission
while loading the products into
trucks /fine dust in the bags. ,

rii.  Provision of personal protective -

equipment (dust mask, helmet, |
safety shoes, goggles, ear plugs) ;
and utilization by all the’
workers during operation of the
_piant shall be engured.
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lix. The unit shall  ensure

' Environmental monitoring and
submission of reports to HPCB
at regular intervals,

X. The housekeepmg shall be
improved.

Xl The units shall submit a time
bound action plan to -comply
with the above measures within
30 days.

e

6. | Status of consent to opérate

7. | Remarks if any

&’MJ:;Q
- Signatue with Name & Deslignation
of the reprosentative of unit
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Ofﬁcials of inspection team.
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